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In the Central Administrative Tribunal

(1
‘.
Lucknow Rench, Lucknow, !

R S

T.Ae NOs 56/92
In

= ——

OA, No, 234 of 1986
/

this the 4th day of February'2000,

[

HON'BLE MRo A,V, HARLDASAN, ViGe-Chai
Hon'ble Mr, J.L, Negi, Admn. Member r[I
. J

LN

Irman

IGovind Prasad Nautiyal, S/o Ganga Ram Nautiyal, posted as
i

Electrician/Zlectrical Fitter Grade-“iI, RDSO, Lucknow, R/o

)
1
i
!

If

B=26/8, Manak Nagar, RD3O, Lucknow a;nd four others,
Applicants

I

: Nore, ’

By Advocate
Versus, /

Union of India through Secretary, C{overmnent of India,
|

I
Ministry of Railways, New Delhi, I
Director Generzl, cherqft[xzent of India, Ministry of

it

2.
Railway, Research Designs and Stax;tjdards Organisation, Ludk now,
Respondents

By advocate ¢ Sri S, Verma !

AV, Haridasan, V.Ce |
umicer who were Electiceal

The applicant® five in f
J
Fitters in Electrical Maintenanc;e Department of the Research

i
Design Standards Organisation (] in short R.D.S.C.) Lucknow
; .
have filed this application seeking to have amended recruitment

I
rules for appointment to the pJa st of Zlectrician/Electric=al
i

Fitter Grade-I notified in the/ year 1981, set-aside,

[

In the Electrical Maintenance Section, there are

2.
“
nine separate technical trade;s such as Electricial Fitters

Wireman, Meter Reders etc, Bflt according to recruitment and
promotion rules prior to the ,l’}impugned amendment Grade-II in
all the nine categories mere{,“eligible for promotion to Grade-I.
However, as per the impugned{! recruitment rules promotion to

flf

L\{i/



2= rT
?

Grade-1 is limited to those in Grade-IIX oﬁfthe concerned ¥rade,

This according to the appbicants has broEught-s:’:out a deminitdon
I

application praying that the impugned reéruitment rules may be
i

"
i

se teaside, |
4
i

in their chances for pramotion, Thereforé, they have filed this

J
3, The respondents have filed a Reply Statement justifying
il

the amendednt to the recruitment rules oﬂ the ground that the
I

amendment was made after proper deliberaﬁion by the competent
!

|
I
The respondents have also filed additional reply affidavit

4,
|

in which they have indicated that all tﬁé applicants have been
I

promoted as Electrical Fitter Grade-Il d%ring 1987 and subseguently,

guthority in the interest of sarvice.

|

5. when the application came up for final hearing today,

none appeard for the applicant even onjthe second call, The

learned counsel for the respondents stLted that all the applicants
I

have been promoted as Electrical Fitteﬁrcrade, that thebgppliCant

no, 2 is no more, and therefore, the apﬁlicants may notfligﬁérested

in proceedingr further with this case, I It aprears thatj the
applikcants have lost interestiﬁvthe(:a§e as all of them have been
promoted as Electrical Fitter Grade--Iinand their grievance therefore,
do not survive any longer. However, aé arendrant to the ~secruitment

rules have oeen made by the competent, authority after due deliberat-

ion to suit the requirement of service the Tribunal would pet

interfere unless it is established thét the amendment has iclated
i

the provisions of articles 14 or 16ﬂor is vitiated for any reason.

r
In this case from the pleadings and %ther materials, it is not
I

l

possible to discern that the impugned recruitment rules suifer
The application is,. therefore,

from any such infirmities,
|
dismissed leaving the parties to bear their own costss

I A

jLSQEL>’ | ,
Member (A) ) Vice~€aairman
Lucknow : Dated s 4. 2.2000 I
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articulars to be examined Endorsement as to result of Examination
1. s thappeal competent ? L 3
s
i lication in th i s
” 2. (a) the application in the prescribed form ? 7})
. (b) lee application in paper book form ? ey
(c) te six complete sets of the application LS
: by filed ? /
j 3. (a) le appeal in time ? =5

“(b) I»t, by how many days it is beyond -

ti?

(¢) tsufficient case for not making the .
aation in time, been filed ?

é{

raS theyment of authorisation,Vakalat- (CTIEN

ama biled ? .

Is the aytion accompanied by B. D /Postai- kj"ﬂ'/}

Order fc50/-

Has the fied copy/copies of the order (s) A

against 4 the application is made been
filed ?

(a) Have gpies of the documents/relied -
upon le applicant and mentioned in e

Y
the apmn, been filed ?
(b) Have thcuments referred to in (a) Q,{/L ,y{/;,} rL -'?,;'\ g o
above ditested by a Gazetted Officer : ‘ e

and numyccordingly ?
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That under the said rales and the

orevious rscriitment and promotion rule

a lot of deseriiration has been exerciscd in as
such as persons who are such junior are being
promoted in Grade I before their seniors as

tne osasic principles of service jurisprudence

relating to seniority and promotién rnave been ignored

by tne respondent 10.2, walle draZting tihe saic

rules.

¢
30- Trat under these r les tne minirum qualification
or experience for departmental condidates in respect
of all trades is the same as sucik it would have been

just and proper to have a cormmon ceriority based

7. At —T¢e ovtotal length of service in the cadre amoncst

i '£:2Q§/&<”'{7‘ all the aforesaid tracdes and proiotion should be

made on the basis of seniority.

31- <vhat the classification «onre under tne aforesaid

rules for creating seperate avenue or ciannel of
promotion as shown in the avenue 5F promotion

chart attached to tne said rules is totally

arbitrary and discriminatory as‘no just and proper
reason “hat so eve:r exist for méxing sech a clesfficat-

tion of articles 14 and 16 of the constitution

of India.

32~ That under tne new screme of nromotion or avenue

of promotion as it is called tne trade of switch Board
has been clascsified or gri uped wviththe

trace of Electric *itter and wire.an for the purpose

of promotion to Grade-I ..caning there by that the

said three t:ades s.aall .ave a cormon

seniority and promotion to grade-- is to be wone

on tae vasis of seniority amoagse ciem.
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. < 33~ That the promotionof ~iiri *uresh sumar risra
i ‘
i / . -
' and V.K. Yaiswal wd: made on 30.9.1985 wnere as
il
[0
r the new recrutment and promocidn rules came into
] - .
existence on 29.9.1986. ‘*ence the said oromotion

fi
was to be strictly made in accordance with the

i)
‘ provisionof the said rules and the avenue of
f )
promotion made these under but tne same nas not

ceen done ard for that reasong tche said promotions

ijﬁuméﬁwd ;5 hu
1 - .
l%&%ui are illecal voic awinitio and liable to we guas:.ed.

Pasls W
Ponamit Siaw ajg

“ari Y.K. +isra V.K. Jiaiswal are much

34~ “tThat oth
junior to the petitioncr as $ac. t.aelr promotion

cannot be justifiea are any ground what so- ever,
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Guash/ Set~ aside the immugned Recruitment

ve)
and promotion Rules and the Avenue of
promotion chart enclosed lhere. in dated

29,9,1986 circulated vide office order No.9

of 1986( page 6€7=74).

aside the prcmotionof ohri

(VI)

CGuash/ set-
Suresh kumar . isra and Shri V.., Jaiswal
t0 grade-II glongwith the staff notice dated

30.9.1986.
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\q\ ' 1. S&ri Rem, Vth H 30.9.37 22.6.67 22.6.67 22.6.67 12.7.14 12.7.74 O0Offg. as ELM G.I.

- T VT D Gt gy T Gt 0> VS B iy 0 A ity g B ok vy b

20 SaKo Kumar,lntor H 1103044 5.8.67 5.8.67 5.8-67 13»7¢74 1207074 Uffgo as Hs U/mah G’I

30 GoSoLoNigC.m, . A i —~ 3 )
Matric, Cart.im EE-H30.51.38 11.9.67 11.9.67 11.9.67 12.7.7« 12.7.74 0Offg. as HS Fitter/

4, Phool sSingh, Lit. H 9.1.31 4.,2.56 11.7.60  1.4.68 2.2.%u 11.12.57 0ffg. as ELM G.I.(adhoc)

{ 5. D.P. Varshneya, H 5.9.42 18.4.68 18.4.68 18.4.68 2.2.%0 - 2.2.78 O0Offg.as HS Fitter/Elact.
- . Hatric Cort.in ‘ Gr-I1.

Elasct.tEngg.

6 H.A, Siddiqui, M 5.7.37  1.4.57 17.4.68 17.4.68 2.2.70 2.2.78 =-do-  /Gr-II

s matric,Gert.in £leac Tl | -

Sup. “'“-amwﬁar‘_

7. G.P. Nzutiyal, H 5.5.40  13.9.68  13.9.68 13.9.68 1.1T.%o . 1.11.78  ~do-
Hos oElSCt.SUp. - T
coUrsgs. T el ~

8. Shaasher $ingh, $ 23.8.45 2.9.67 2.9.67 16.7.70 5.%1.5u 249,75  ~do- -
matric

9. R.K.Asthana, IX H 11.4.46 24.11.67 24.11.67 13.10.70 1.11.81 12.9.75 2 0ffg.as HS W/man Gr.II &a::...

1J.Krishna Gopal, He10.9.48 25.1.71 25.1.71 25.1.71 ————— e 0ffg. as HS Fitter/E£lact.up

I.S5c.Cort.in E.E. - . (Adhoc) <17

11.M.C.Arya,HS fail, S/C.3.7.47 23.10.69 6.6.74 6.6.74 1.13.74- —-——— Dffg.as ELN G.I.{Adhoc)
ITI

12. 1.Jest Singh H 6.7.47 10.9.70  10.9.70 5.5.78 - ) m m——————— —

//// Lit
ZZ@L}’ 13. 2.Satya Narain 7

y\\ ’R/ , e H 12.1.45 1.4.74 1.4.76  1.4.76 1.1 _—
r ' Yy
XN




—
1
14. 3. Ram Asis, Lit H 21.6.46
18« 4. J.P. Gupta,H/School H 25.6.51
¢ .. 16, 5. dahd.Zehosr IXth~~ "M 14.7.52
17. 6. Tilak Raj Lit. H 13.1.46
» 18 tO 19.Va0ﬂnt se oo
&)
P

1.4.74 1.4.74

104074 104074

1.4.74 1.4.74

10.9.70 13.9.70
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j Reminder-1T , DG
: Dy.2G

Bt . JSE
: ; Jt.Dir.slec..it.

_J‘ DY.DiI‘.;.r:{tt.
ﬁ Class III otaff

/ Associaticon.

(Tarouzi rroper Channel)

The Director JSe.erad,
RD30., rianak ..agar,
Lucknow=11,

sir, /

In ny apolicaticd dated 20.12.1984, I had requested
the ad inistrat .ou to:;;a;ig¢* s der prooc.ion sgudnst
eitner ol the 2 thig:iy il Sr. L ocosts cof Lieter Reader

4

crd diromee ihot are recestl L, L.z viecant ever since

nese were swacticed by vay of usraisi oo of Gr.lL posts.,

I hive ziven full # . 2 clear . lcture o. ti.c seniority

<

1ist in teras ¢ w lc: I wn ellzpl.le for coansideration fg
i.ese 2 rosts. I mey mentlon thg)

* a8 ner the .eclsien o T.e ¢ fice council, =21 vuecont

o7 M

o 1led L ool ad hwoc baslis aiv

ts are re Ul Ty Lo DL g 2

¢
¢
&}

»oocensidutores are aviailaosle,
Lor ool e wisdmiistioootion to £i11 the 2
ST ofLes selected cendidotes fre avalloo]

~

‘2 galld Jecisicn of the ozZfice cov

K. N - 2o
incongruocus o toe

2tion is regquested to review

R 2 j LEE) :
L8 osash Vvhe AL Lo laten

cgcis o ot te L1007 0p ths olts oa id noc basis

{0

St

cewte s to ¢lit o of tie 2 osts forthuviti

R A
aa o PR

3e ulso veed l... .. . _-.cand thot o

Ty

. .. YT lr' T
i ' ; ; f/{)\')l‘? Q’



2 [ Ji
5ts

i
! . . ~ ) I 1 o~
to Shri Sarker for _ur.oses of uromol.pn to i.jzer o

I

! . - :
in the chunnel ol _romotvion as mentlored =bove.

/

' "* 3. It ma be stuted that u-til 1.4.77, t.ere was a

’!I H 3
commiorr seniority group oI electr*"’aqs for ;recmotion to

e A ol

i

N higher gra_.es eveniiough tiie osTs were .'ivided Lito
differeat womencletures to reflect tﬁc e ot ot oture of
duties attacl.iag tc the varicus ccsts, Thereulter the rules
were revised arcitrarily anlt Qifferé;t ch nrels of ~romotion
prescribed for various -octs or gr&ups of o8tz ns agal st
a commor: chanael of -=rcmotlon undef L. pre-revised rules,
The obvicus reaso . for such comqhn chencel ves Tttt
basical .y the . utles ¢ «l.l the c#tegories of .osts were

simila r an could be atteaded %o:by arns one of the st ff
| regardless of the designation off%“e .ost neld vy him, 1In
fact even at :resent .uch < situéthn Joes exisi @-g-d.ri
Shamsher 2ingn Eleciric #itter i% sresently working s
deter Reader Gr-ii, L o ve au %gyrencnsion taa tiio Los.
. !
. * of reter Reader nu, be sc;arte;fjorm tihe various ocaer

7 0 ve 4 couson xninnel of romotion with

categories w.ica n
a2l Fitler Gr.fi w=dd srovided a somarcte
)

C) the H.°, Zlectrical
channel to the Gr.I ost of ..eter Resd:r. Such a situation

will be most unfcir to the relﬁﬁively senior erson in the
remcining cix catesories viz.gHaU.Fitter vZlect.) Gr.II,

olectrical (i try dr.II, H.S,ﬁireman Gr..I, I.3.Linexzan
irder ! r.il, In fact th

i
i

\})“ ur.fortunate situatior o’ th;f&forGS?id tine
T L 77 as

R the time of revisicn of the R Hules. w.e.f. 1.

rJdi, 5.5 Groil sum.,
2id occur at

|
a result of wiilch I mad suffere? heuvily as weold be
1]

evident Torm tiL foct toat b vl been @ sointed
‘!

1 R .. . ko Lo . .
\ 35&9 slectrician wee~f= 15-9-68 1 still corilaue to be exployed

as

ol

as =i hly oxilled Fitter (Zlec:ricul), .r.Il whereas juite
~ N . J
a few o ticse tn ol-ted Liter zre nolding Gr., I -osts:
i :

ol
|

"' Ry




Viz,.

D te a pointed Date of »nrowotion

- 1. Sri S.XK.iisra = 15.7.74 s
|

73 17.8.84
334/260-4C0O S

r..1 S /Gr.i.

sropoced)

2. " V.,k.Jaiswal 15.7.74 . (
3A/Gr.i1 Sun/Gr.is

. Sxs/25C=-4C0O |

30 " RoKoJey - 11.3075 i 1080 8 29.5084
L.:ian/2560 i L.ca./
400 | Gr.IZ,

Ly " A.K.Sarker - 1.10.77 ' 31.5.77 (Proposed)
iloReader/ ! 7.%eader/ (i.Recder gGr.I.
260-400 | Gr.II

But for the unfortunate revisicn ¢f the R&P rules to suit
il

. 1 .
vested interests, I would have been promcted toone of the

Gr.I posts, regardless of its nomenclature, inthe alectrical
|

\

|

4

Maintenance Secticn,

) .
4, To sum up, I may state that any further revision of

A the rules segregatinz thae categcries of weter Reader aud
i

Jireman, and providing aem individuelly se erate channels

O u

of promotions wouldaffect adverse;ymy vital interests and

therefore totally unfeir, I may ?lso state that the cate-

gory of SBA Gr.II which nas a comlion caahnel of vromotion
with the categories of .eter deadpr H.S.ritter (Zlect,),
blectric wistry, H.S.-irecan, H.S{Armature #4inder, all in
// Gr. II, for promoti.n %o Electridiﬁistry Gr. I has been
|
ﬁu/d provided a second and exclusive dhannel of promotio~ to the
Gr.I posts of SBA, Similar}y as jEr the existin, channel

W ,
of promotion, the Lineman Gr.Il h%s also been provided a

sec.nd and exclusive chanrel of J@omo*iou to the category
of Lineman Gr.I. This ciecarly viflates the well known

norms of propgiety as enunciated | by tae C.P.3.C, that no

! eols/



eBos

! /\
) /./’\\
v\' S/ Q
\ . o,

Ll- . \

category of nosts should nave moreHFth oneg channel c¢I
promotion, % These norms zave been éefined by the U,P.S.C,
in the case of Shri Y.D.Shukla, ex, 0.$.D, in the Research
Directorate, at the time preparstion éf ] « P rules for the
post was under consideration. This oﬁviously signifies
the need Dr ajudicious re-thinki=zg of‘tha axlsting RE&P
rules in resnect of the existing artisaﬂ;posts in tre

A
ol ectrical haintenance Section. It will g0 a losg way

B

4
to mitigate thesuffering of tae Jenior persons -seniority

recxoned with reference to the date of apﬁpintment of tue
individual in thebasic grade of Llecﬁrici%n r.zardless
¢f the nomenclature of the post- Keedlessxto ieniion that
all Zlectricians could perform tne duties o%}the verious

A
categories of posts in the =lectric naintenénce sectiocn
and as such initially they formed a ctiznile égniority
group for promotion to nigher posts, ﬁ

J‘\_‘_

To sum up, I pray that for the suke of Justice and

<

folrplay, I may be oromoted 1o either of the 2 dpgraied

posts i,e, Heter reader Gr.I or Jircian Cr.I fortaw.th.
iy claim for _romotion to the Gr.I posts of S..u.4y in

L

sr:fereace to the existing incuwbents of tae Gr.il post
of 5.B.A.who are botz far Jjunior to me if seniority were
e “'

cove rocuoned with reference to the date of apuointment {o

the skilled grade of zlectrician as has been -iede olf at

A aoc Ve,

tmay &lso kindly be given due considerati n.

Thanking you, \
Yours faitafiuily, ]
sSda/-

(G.P. Nautiyal)
HeS.Fitter(<lec.,) Sr-iI

(Séal) '
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P j;"‘
The Director g General, j
R.D.5.0., Dated: 15.3.1985,
Lucxnow=-11. *
j
Taroush Proper Channel '

ﬁ
Sir, !i;
Sub:- Distributioan of Artisan staff posts in the
ratio 20:25:35 in the recont un:radatio~ in

ZS/TDSC, ‘
Kindly refer to our represeniatics wsted 6.2,1985,

i

and expedite au early reply.

i
|

2. Further it is pointed out thut or a perusal of
the distribution of Artisen Posts in the ratio 20:25:55

!

in the recent upgradation, the posﬁ of .istry( Zlect) Gr.1
scale Rs. 380-560(RS) nas becn created/usgraded at the cost

of Fitter Elect/SPAS categories. imereas all the Six diguer
Skilled Or.II categories of rosts (f£.e.d3 Gr.II posts in

the category of Lineman, SBA, Jireﬁan, FPitter wlec., .leter
Reader and srmature .inder) are eli;ibie for being considercd

tize post of ..lstry/Zlec,, Gr.I,scale

for cromction to
tne revised R « P Qules in orce.

A
_ Rs. 380-560(8S) as : .r
In this connection, it ls stated tThat there is no post

!
in Skilled and Ri_atly Skilled Gr.II categories of lListry/
Zlec. Grade 1, scale Rs. 380-550. 1. is learnt that liinistry
posts are treated as oupervisory posts

in EMS, It is regretted to mention taat when all the Highly

Skilled Gr. II categories of posks have coirzon channel of
promotion to the post of Histrj(E.cc.) gr.I. It is not

understood wiay the Aistry/ﬁ"ec;'s 508T38 nhave been created/

upgraded only at the cost of Fitter = ec./S;asleavisg other

)U%Vu} categories of Highly Skilled Gr.II gosts. Prim the abeve
[} .
1t 1s oristal clear taat steﬁ notaerly attitude has been

y ‘/\/‘ 1 }
@Y] nosted to the worst suffers cafegory of cests i.e., Highly
]

Skilled azlec, Fitter,Gr.II. 1
sr‘
e



&
? :
/LJ/y§7 4 copy of 26 siganatur's atiec
4

2.

3. It will be not out of place to menticn that

! C
distribution in *he ratlio of 20:25:55 zade in the recent
ungradation is nct as .er ratio .rescribed oy lailway

i
Board. It may also be secun from tne distributio. charg

i

taat in some category of posts upgradationnave been

erraneously without follo.iig t:e yard'stick prescribed

[

for the purpose.

4, It is our earnest .rayer = tb your sooase.f to

kindly review/re-examine the distributio. made in the recent
upgradated posts, befor: Iill up any upgraded posts in .0,

It will be the ororer justice of the Josts of .istry/slec,
2 - (9] P i

Gr.I, Scale ds, 380-560(55) are created/upsraded taking

into theaccount of all tie categuriesiof posts in ENS being

the Supervisory posts. If regulred the sultable

may please e nade in itne ldevised R & P dules so taat all
Skilied Gr., Posts have the comzon cioannel of sromotion for

any i hly Skilled, Gr.l1I Postsand akl tae
posts nave a couuzon cunancel of promotion to the

Ciznly okiled

an e A

~ -~ T
Gl e £

posts of iHighly Skilled Gr.I/.istry(8lec.) Gr.I, scale

Rs. 380-560 (RS). |

Thanking you, ]
Yours fa.thfully,

dificaticn
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S 1l STAFF ASSOCIATIUN 4,

Recogmsed dec Rly Board Letter No ERBI/69/RB 3/28 dt. 29-12-73 - __ 1
31IX0 éio ggo giio Al goll AT oAlFogs (27

‘/f

szdmt S ITRR ISR OET Pradeep Chopra \%‘}i I~ 17’ y oK 5 AV
wewey . |

;f”“a'-y :fﬁﬁﬂﬁﬂﬁt@i RoKo Se Rﬂthor ' ’ I UCKNO‘V RIEGE
il . o . " PIN-226011 fra-335eq9
Jur Ref. GTSA/..02R1.... ~ - '
i » ' ! 2 -2-86
o At Datc6198 .
< :fafy q’<=

'Shri T.S5. Vardya,
Dimctor Seneral,
“RD3O/Lucknow,

Dear Sir,

Sub: ngraaation of 2lecirical zain-.enne: staff,

After having axbau-ted 211 lower enqmneis, we have o
now approach your gondself o jﬂ&evv-ug€and se..lv wils v.cy loag
outgtanding issue. nelfore ap vuehlio‘you we regacsied the Admn.
through our lJectir dated 1u—4-,, ifollowed uy niee rous remingers
to L\U‘E‘_" by oame ans then to ' '“L_, ‘)y‘ nevie but e arc sorry to
say that we have not even v iy od NRTUTRS REY +uanWLCGngBuL of th:z
letters, Frief nistory of taz c¢r e 1s Jiven dn b leoior Gateo
10-4-85 (cciy oaclumes) «nivh ir 3210 u n.l ST RRSE o g
20 1%t 'is unuerstoca Lhat dnste:nd ol Jies! seiuliag, twe issue
.brougut out adove, a seiev.lcu i thel rtisun categories of
‘Blectrical Mainterance are neing. arrauge? nd (W rul:s ar. also
being modified. _ , . |

3. wndle the Assceiation w:lieve thao the ultlnate declsion
lies with the Administ ratiorn .but it cannot bs donied that e
Associntion has the right to kuooy whatl tne av n. procosed to Go
which «ill ultimately affect tie ser-ice couditios of the staff.
The Ascociation cat:gorically reiterate thodr ripght -liich 1is being
violated in many crucial issunes and’the ;f~Lﬂ~gtu are taken keeping
the fAssociction completsly 1in 11rk.f

L

“ L. «8, therclore, requast JOUP lonnox:s nlue Lo iaoly call for
the rapers =nd take qﬁwroprlatu elsging z2nd gtor nldiuy of the
selectionr till final deeicsiny i tal'.erz._

%

23‘ Thanking you anﬂ assdrine ot e ut shoaer . Lo,
d‘-"-’f 3 C Tonrg alt onliy,
{ _ ’.‘:‘ (2l ,;hw %4,\ AL ¢
;"‘ "_ -iynn - -' L ’1‘ ‘
DA: om. ! ,‘: -.C rlJ’o(‘h’.:a .»)L'(- ? U;.lLJ'u .
({/ﬁ‘&m ‘

N t‘ ¢ thoo /*/\ _{lx,v_,/,ri/ INe
aﬂ%f&h«ununimi Lo S Mot ‘ '

=_1
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anes %amas—ma'a‘é./\g 5—'?’&‘5\'“[ 50567 & 50017
d Tolograms : RAILMANAK-LUCKNOW Telephenes
i
WA GIER—IF 499y
o »
g 3z AeD Jorsa
GOVERNMENT OF INDIA-MINISTRY OF RAILWAYS
RESEARCH DESIGNS & STANDARDS ORGANISA IION
9T §&q1 qEAs-IR g0 ¢ fawiw
LUCKNOW-226011 Dated Sk

Our Roferance __EPT/058

MIMORANOUL ;
et e et~ A————— "

With refereuvee to his annlicalion
dated 23/1/85, Shri G.D Nattiyal,i™ Uitter,
Llect.,Gr.11 is isformed thal ds eae has
duly 'een examined and there aprears ne enuse N
of prievances. le'is further in'farm 1 thet -
the case for proposing &I dules fer the u; frod-
ed posts in UMS is under consideration

DA:Ni1 S (\ ] no
\,/ 3\
(M. 91%\

Tor iirector General
- Shri G.P.Neutiyol, :
IS Fitter/EBlect.Gr.11,

1 EMS/N 050, Tacknow=11.
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/’X AT N SERD Y,

S

FOVERNMENT OF INDIA MI”IJTRY”("r TRANSCORT
TENT

STAFF MOTI7

\
——e ey b tew o=

i departmental suitability test -for the post of Skilled
Switch Board A:iterdant, Gd-1, scale ,380- JGO(RS/ for Electrical
Nai anWﬂnﬂo Saction of Research Designs ano

Standards Organisation,
will 2o holn on Dz¢6~|Q86 The foliouwing. qkwllpd Switch Boarc
AEﬁfnd?nﬁ, G1IT, acore &,330- 450 ?;) are ol 1gwh19 to appear in
the seic testf-

“. Wwone <f ihe candidate .and Section ©  Officer under

fin. whers working. e - whom working,

el - . -~ - -

Ve Sjhri Suresh Kumar Misra, £E.M.Sec, 355{Z1lce:)~-1X.

2. T Y K.ldaiswel, ~d o~ ~-da-

2.

Tha thtro‘l‘nn officers are requested to instruct the
above candidates to veport §Q~Scct10n folCP’(nPPtL ) _at 10,10 hrs
on 0 07-6-1985.

2+ For BUCh 07 SHe SCorf @s ars not willife to appeac
ir the said test, their unu1ll*ngnesu, in uriting,: may “please ho
obtainad an:d foruarded to 5.0(Rectt:) on or hefore 02-5-1586,

3.

The controlling officers are also requesisg
abovyn contents rioted by the cnincerned staTi and

to get the
same should be sent to S.0(Paztt:) immediatelv.

2. cony of the

lu' ISR
Lurk ~n. =~ 225 011, LS NE0NR)
) M=t 030, i tor General
(File Wn.,Restt/ES/3Kk.S PfisGd- 1/EMS) .,

) ISTRIBUTTON |

AN o R AT TS i S DDS(ElQC:}/EHS. . 2, SO/E-IV, SO(Confdl).

T, SEoff mrncorned 4, Motico”Board, 5, Class III Staff
JEssonintio, ' ‘ |
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IN THE CENTRAL ADNINISIRATIVE IRIBUNAL
ADDITICNAL BAVCH, ALLAH.3.D

REGISTR/TION NO, 234 OF 1086
Gvoind Prasad Nautiyal and others .cece. Applicants
Versis
i

Union of India and snother . . « « « o « . fespondents

Reply on behalf of the Respondents No, 1 and

2 are as follows $=-

"
W |
I, That I am wroking 2> /Sc i f&’f}’, v i R

Director General Research Desien ond standards
Organisestion, kucknow, and I have read the claim
petition and have fully understood the contents of the
ease.l have been authorised to file this renly on

®fh behal® of the resnondents : -

2. That the faets stated in par-~graph 1 to 5

of the petition needs no i‘eplY.

3, That the facts st ted in p-r-greph 6(1,2, &
® of the petitioner ere éd@.‘tted?ﬁg L8 staved that
the vetitioner No,1 to 4 were nmmoted to Gr,.Il post
scale 5,337,480 (BS) w,e.f,1.8.,78 against the upgraded
posts created under cadre_l res rcturing schene
senctioned by Railuay Bocrd, Thepevitioner No.5 vas
oromoted to the Gr,JIT posi.cs sCale 85,330 .480(Rp vef

1.4.83,
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2
4,

A

That the facts stated in p-ra 6(4) of the
petitioner are correct

5, That in reply to pjgragraph 6(5) of the
petition it is stoted that the promotions in the
higher grade posts i.ee GroJ,li and II scale Rs.380-550
CRS) and 8,330-480 (BS) resp éci‘.ive;are being made on

the basis of seniority-cum-saitabil"fv in ‘uhe Tecpective
¢

3y \’Y‘ﬂm-u‘
seniority group/cadre as per nrovision of &e- aL't;*
and Promotion Rules, ‘

)L W,

6.

That in renly to par%grenh 6(6) of the patition
1t 1s stated thew
<

*he 7lect ric¢sl lialn~enance 3ectinn of
i ‘W't
RDX, Lucknow has 20% %Ltmdes/cateqories at presént

\f which come under ‘7\1‘“\89{3 cauemﬂes, Cut of the shove
\}/ n .
@Lraaes, only FLtradeS are directly associated

with Blectrical Job and remainihg 8 trades 2re not
associagbted with electrical job

7 . Thst the facts stried in prragrony 6(7) of
the petition are admitted,

Bo

That the facts alleved in peragraph 608) of

( |

\ tre petition are no% admit ecd. Ih this connection
.'W' M\)

(. -L)



it 1is stated that for aopointment/promotion in the
initial trades/categories tiue nrescribed qualification

in the I‘eSp%C ve trades are reqiired as per
R oery cLdvineal ‘fw)v
provision of &-sﬁz&ﬂ&da@e and Promotion Rules, For

direct recriitment in the 1nit~al skilled grede ’ >: Vo
scale Rs, 260-400 (R3) in the respective trades/
categories from open market the prescrib=d quslification

is that the candidate shoulca be motriculate h-ving ITI

certificste in the tree concerned, For departmental

promotees, the prescribed quallicatinn is thst the
employee should put gat 1e5s'i: 3 yerrs service in the
next below grqdi w1:;.5);)01.111::11em:/p:mno ¢ion in the initial

Wy
skill ed\grpd% scale Qso%”)-éOO(RS) are also being made

through Limited Deptt.Comne*2tive 2xaminaztion for vhich

the condldate should be the emnloyee of Groun 'D! of

RD having the ouali :"lc%’izion of ligtriculstinn only.

That the facts stoted in paragraph 6 (9) of

9.
It is not a regular festure,

petition are not admitted.
However, for administrative convedience and reassons

the interchence of cadre/tr-de cen be made .ath the

specific approval of combe_tcnt githor: iy os per provi-
Q(‘kl \n\& A i g
sion of Ke. g Ang a‘nﬂ Promotion Rules in very rare

case,

19, That the facts st~ted in varagraph 6(10 and 11)

of the petition are admfted.

That in realy 50 parcgraph 6(72X12) of the

11.
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petition, it is stated thet the upgradation orders
giving retrospective effe;ct from 1.8.78 came at 2
later dzte vide Rallway Board's letter No,2 (P&A) I-B
RUCI/ 7-1 dated °4.8,197 ond 20.12.19M end sanction
commnicsted for opersat ic;n of the. same upgraded posts
vide RDV' s 1et*er Vo, E'J./S/ORG/d/UEG/Artisen staff
dated 6.10.1980, ACCOrdilégly, the upgroded pdsts vere
filled up in terms of BSBQ U'd%mlgj: and Promotion Rules

notified on 2.12.80 =2nd 12.8.81,

12, That the facts,;as alleged in par-graph 6(13)
of the petition are not _. adnitted, In this conzection
it is st-ted that prior‘:to ungradation scheme effective
from 1.8,7 there were :ﬁore ten tvo catecories viz.

~ Ejtter/ Blectrical, “ireman, Lineman, <vitch Borrd
At tendant, Wistry (£1ec) etc, But some work was

managed with the helo of some s2miskilled staff.

13, That the facts as alleged in prrograph 6(14)

of the petition are not admitied. Zowever, it 1s stated
that Yo cope up with the increpsed vork in tlectrical

¥ aint enance sec‘i:ion,RDflt;,Lu cknov some skilled grrde posts
scagle Bse 260-400 (RBS) in @ifferent trsues were created fror
time to time, The cotegory of ulcc'%.cian Was 21 s0

redesignated as Sk, Mititer/ wlecirical 2cale is. 260-407(3S)

, ‘ 14. That the facls as allcged in paragrenh 6(15 to 18)

i

.. -6{ the petitilon are adnitied,

S Tae, s AT K‘i"



£

-

o
(%3}
.
s

15, That tae ollczat pns in paragr@pa 6(19) of the
oy - .
petition are d3nlsi.-.8 xviseg ¢ and Prowotion

\ | 2ules 1ere rotifiid under office Crder ip.II of €0 dt.

anov g dacrulitaent end soocovinr

3ules vere :odifir g vide iddsndia To. I to O0ffice Ordss

0.1l of 3C dated 12,8.1951 Jor -urpsses ol
Ld wder upgradation scues elltce-

t 2.12.80. Subtsecue atly, tud
\.

fi11ling sou

nizher greds posts crae

tive rom 1.0.78 in tue iflcrent trades for which no

recruitment znd 1—‘30:..oticn Aules nrae aveiloole.

In tae dscrultucne & Fromotion Julesprior
to 12.8.81, tasre os a provision of Prouotion from

the siillec cateorics wsuci as '/ireuan,lin€.en, Switeh

Zo2rd jttenddent ,lleter l--ger,ileter ilscuznlc, fitter/

3 actranic cun ~“lsctrical fitter

Jister greds IT (520-480)

Ilsectricisn and Iowcr =

to tie cdzgory of Jlac*-“ Ile
T (3%0-480) .70 main reason

*

end electric mistry oracdes

for neving a cozaon cifmndl 5l promotion to the post of

wlectrical lMitter Crede IT and ilistry Zluctricel Gragde I

s vec-use {i.-rc +@s 1) 503L sanctiored in tas nigher

Q

srade for %.s sitilladl cr-trzorls sucu os Leter leagdar,

reter llechanic Switcu Jor-d .ttund nt, Linazen, /ireman

and FoiIr ~lectric~cus-llzctric -l Fitter ard 21so bo

re.ove esny stegneflion oooa s suosc skilled categories,

The duties of tues. nven cei€orics cennot 58 considarag

sizllar. Jor cxowple, cny . osor worging eicuer as leisr

ric Ditser,Evitca dard Attindant,

»\\ \5\/ - wEcuanic,clectr:
‘ rg & l€ctric Fister IJlcctronic engiebir lgtacr

T LA :rl-‘l:‘esncng

~ A
E
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cannot vork as lineman, Ypi Shem <her Singh electric
fitter Gr II is deputed t? viork esgainst a vacancy of
8 a meter reader, He will be posted back to his original

post as soon as the post iof meter reader Gr II 1is
filled up. The vork of meter reader is baically reading
of the meters and prepara&:ion of électric bills. This
work, In case of energencfy can be done by an electric
fitter whereas the mster rerder csnnot vork as an

electric fitter,

16, That in reply to paragrsoh 6(20) of the
petition, it 1s stoted th&i‘t is not correct to sy
Re eI S
that the IWW% anq Rromot ion Bules hove been
Resmudnend b
revised in utter disregars:d of lawv. The B%sﬁ&lm
‘ and Promotion Rules for Giass EII staff are approved
|
4 by Competent iuthority (Director Genergl RDSO) vho
has been authorised by the Depariment of Iailways

to approve such rules.

17. That in reply to parser-oh 6(21) of the
petition it is st-ted t gt at the time of reviewing
the rules, the recogiised 4Ssocirsiion of the staff

is consulted, It is not possitle %o consult each
individual staff in such cases, It is not zll necessary

to 1nvite¢ objection from individuals before smending

\\/ UMJW‘PI& the rules.

n T LT ao 'LJ !
THATAF 4 Ao w8, Tho% the allegotion in parcgraph 6(22) of
\_\."' -p Lah @Y, SeTte RN

. e



7 :
the petition zré denied, It is denied that the Tules

are arbitrary, discrémina‘corz} and illegal,

19, That the facts stated in parsgreph 6(23)
of the petition sre admitted,

20. That the allegation in parzgraph 24 of the
petition are not admitted, In this connection, it is
stoted that S/Shri Suresh Kumer iiisre ond VK Jaiewal werc
initially appointed ss Sk. Sviiﬁ_tch Board gttendant scale
260-400(}S) w.e.f. 15.7.74, Sabsecuently, they vere
promoted as H 5w tch ta.endam Gr ;[tI qcaJ_e

qr /Fuw LBy
Rse 330-480 Uie.te 1u8, o5 ver provision of exiq't:[ng

‘f
X" % and Promotion Rules, The above course of

ction is in accorfegnce +ith “he nrovision of Re-
Xm/a

M—re and Promotion Rules, Hovever, it is stated
that the petitioners 3/5hri GP Mautiyal, sShemshar Singh,
Phool Singh, RJK, asthana and Zrishezn Gonal (Joni) were
initially appointed/promoted in the category of siilled
Hlectrician, scale Rs.100~18043/%5,250.-407(43) wef
13,9 68, 16 .7,70, 2:4.68 13,110,709 ené¢ 25.,1,71
respectively, The petitioners h-ve becn nrovacec ith
different chgnp2ls of promotion while the c~tagorv of
Switch Bozrd attendant has been prow “of -ith indivifuel
channel of promotion iw the seme " rcde excent the
category of Mi try (dlectrical) G I Yccle *2.3830-550(R3)

for which combined chennel of promotlon nes been

provided to all the Gr,II categories as per the

|
1
1
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ﬁecmit'ment .!:
existing mexxizurfure and Promotion Bules, As such, the

petitioners have no claim for their prouttion to Gr.l
post of Switch Board attendent to which 3/0hri Saresh

Kumar Misrg and V K.Jaiswel are borene,

21, That in reply to ;paragrpph 7 ol the petition
1t is stated that no case\'.has been made out for
quashing the Recruitment and Promotion Bules as revised
Weeof, 12.,8.81, The Rule;‘s has been f-gmed by the
Competent Anthority angd 'rfs.s not viol-tive of any of the

provisions of the Constiﬁution of India,
122, That in reply to parrzraph 8 of the petition,
X

1t is stated that the revised Becruitment and Promotion
' Rules have alresdy been imnlenented since 12,8,1981
and large nunber of persons have already been promoted

against the high grade vacency in accurdence vwith

i}ﬁ' the amended rules =nd tlf.:e question of s"cay-:?.rr?

i implementation of rules. does not arise. The petitioners
 are not eligible for oromotion to the post of Skilled
Switch Board attendant Grede I ond if the selection
which is poing to be held st-yed it »ould seriously
effect the right of per}sons who are legally entitled

for promotion, It will eleo e* pte serlous administrative

difficulties,
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I, T-m MURRL) aged 43 years,
sonf of Shri VK SALTK] -
‘ A)L-N_\‘LJ

working in the ofTice of ®paiy Director/ RDID,
Luckpw, do hereby verify that the conients of paregraph

/“’ of this renly are true to my pe-sonal knowledge;
g & r* of this

those of paragraphs
reply are based on pera s'»l of the record; those of

paragraphs — of this reply are based

on legal advice; and belief pnd that I hsve not

suppressed any mrieripl fpcts,

; \ W/\/
Place? Allshabad : L , "”7

Date 3 July,1986 o i
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\L REJOINDER  (REPLY)
m
IPPLICTIION N\REGISTRATION 10, 232 oF 85

24 ' |
Govind Pragsad 1'g ’-Yal and others .o.,. Joplicents
Teeous

Union of India and OLIErS  ocssseso Respondeats

REJOINDER to the reply dated 14.7.85 filed
on behalf of Respondents oo 1 and 2 and received by
\Dx@bf@ﬁ%@\ the applicant on 15.7.85 ?Wi?ing given as. follous
w?/”’ 1. That the applicant; is—one of the applicants in7"._
@\}&%M . 3tom abt;vi noted applicaf;ion (¢laim petition) and
ot :

j:‘g\,viw as such is fully conversant with the facts stated
: I
A A Dt “ hereunder. ;

9-1“(7 ‘Hé 2. That the applicant has gone through the aforesaid

¥ reply of respondents 1 & 2 and has fully understood

A

the contents thereofs

3. That the contents of parégraph 0.1 of the reply
, dated 17.4.85 filed on behalf of respondents No.l
and 2 (hereinafter referred to as reply ) need -

n>t have eny comentso
i
4, That in reply to the contents of paragraph lo. 2
the contents ﬁ*paragraﬁhs To. 1 to 5 of the
application are reitera{:ede
5. That in reply to the contents of paragraph No.3 of
4 By the reply, it is stated that under the cadre restruce
: /é el ‘5:/"_; ~ turing scheme, the allotment of the higher posts
A in grode I verg done in the ratio proyided under tho

Ay R _
et UClm oaint ., = Lonkie T il n Y ey G T

| { N, T | roshructurement in as much as instead 6f five Gr.Z
. . T . 5\ ‘. ".d?! ! Y 02/”
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posts in the secale of I, 380-5300 Only: three posts
vere allotted o Gadro of Glec. Fliter énélvéregﬁiAZE
Intho~3878.. It is further stated hore that prorotion
to the higher grade posts at that time ?@re nade through

a comon channel of prorotion girictily based on seniority.

6, That the contents of paragraph 1lo. ¢ of the szid .
reply are admitted and necd not have sny further replye.

7. That the contents of paragraph Ho. 5 of the said
reply are admittedo , 4

8o That in reply to the contents of paragraph No. 6
of the aforesaid reply, it is stated that initially
there vere Nino (9) trades directly associated with
the Bleetrical joby but subsequently in the year 1981
two trades nacsly Refrigration and (SPA} Stationary Plant
Attendant came into existance. Hence, if a coumon
channel of promotion is not adopted andfpromotion to
the higher grade post is done, otherwisé,thsn tha
Khalasis vho are promoted to the Skilled post in the
pay scale of K.2560-400 in the years 1980-81 will get
the higher promotion to Grade il andM?FfésﬁﬁJiﬁ»,lgﬁqx«_
accordance with the ratio providedjunder the new
recruitment and procotion rules. Thms, such Khalasis
who have put in six years and three yezrs service

ink initial skilled grade post, shall become eligiblo
for promotion to Grade I and Grade II post respectively
t’horeas: aﬂﬁégég% persons including tho epplicents

in partzcular'who hove glrecdy put in Tiftocn yoors
and moré?;g;;ggo shall not be gble to sesk procotion

to higher grade posts of grade L and gradc li- Tims,

causing digeremination to the appllcanﬁo A photogtate
accs/“’
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copy of the latest seniority list ‘15 ba2ing annexed to

the rojoindor and is maried as ‘@p_péxure Hoo { RA-Io

9. That in reply to the contents o}!f_paragraph Hoo 7
of the reply the conllats of the relevent paragraph of

the application are reiterated. |

10o That in reply to ths contents of paragraph Ho. 8

of the reply, it is stated that ITI cortificate is

only availablo in two trades viz. Electriciasn and
Wiremgn ard in no other trado ITI certificates.«possiblo
hence it is vrong to say as heas beeﬁ gtated in pragraph
under reply that an XTI certificate iis a mst for
appointments in gny of the trades in the Electirical
liaintenance seetion of the BDSO,Lucknom Furthermore,
it is also incqrrect to say that such cuployees of Gr.tD!
of RDSO having the qualification of I{Katriculation are
oligible for promotion to the initial ekilled grad? post .
as have besn stated in paragraph 1 under reply. Shri Ram,
Kapil Dev, Kalicharan, Babua Khan, Kaloo Ram, Maiku Lal,

Bindra Prasad, Chakravarti, Vimgl end many others vwho arc
not Matriculate, soms of them are even unaducated are

holding various posts including that-lGrade I and Grads Ii.

1l That the contents of paragraph Ko. ® of the reply
are not admitted. It is stated that interchenge of
omployees from ome trade to another is taking place
regularly as no, speclal technical quelification or
expertise in a particular trade is required al. the time

of the initial appointment directly or by way of cscpartmental

promotion as such a person vho is appoimed in ¢

L-X-3 -

‘%f;}?// i
\ .
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particular & trade is fully competent to copo vith the
responsibilities of”:fﬁrs other tradese. A chart showing
the names of such persons vho have been changed from
one trade to another at & various ini_;,erval is being

annexed herewith as snnexure Hoo ReA, = XX, The staff

posting order No. 330fsF 1880 dated 8«9 80 and gtaff
. C.~&_ oL &(’0

posting order No. 3113 of 80 dated 1803 83 clearly
ostablish the fact that cmployees are _transferred from
one trade to another at the sweet will of the concerned

Coples of the said staff posting orders

authorities.
are being annexed herowith as gnnemirg Ho. RA-III € IV 'V

respectivelyo

12, That the contents of paragraph No. 10 of the reply
need not have any coamentso f

13. That in reply to the contents of paragraph Ho.' '@/ of the
aforesaid reply, it is stated that the upgradation

came into existance vidc Order dated 5.10.80 and promotion
‘ Since

thereunder was to be done with eoffect from 1.8.78.
the upgradation of posts came into existance wifk in
the year 1980 as such the promotioné carried out
in persuance thereof should have been done under

the mperattenxcf provision of Reeruitment and Promotion
Under the then

Rules than applic able to thoe cmployeess
promotion Rules, a comzon channel of prowmotion vas

provided for promotion to higher grads post vhich

7as based on seniority. Rules vhich were not in

existance in the year of 1980¢,w*1%u cane into existance
‘ 005/"’

b :
U y
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subsequently for oxample recruitment and promotion rules

notified on 12.8.81 cannot be mado to apply to the
upgradation vhich cafs in the year['l'l 1980, a photostate
copy of the letter dated 6. 10 80 13‘ being annexed
herevith as M Assertions nade contrary
to this in paragraph under reply .:;3 to that oxtent

not admitted.
14, That in reply to the contents of paragraph Ho. 12

of the said reply, it is stated that gt the time of
initial appointment of the appl:i.capt only +two type of
trades vore in the Electrical lMaintenaee Section of the
RDS0. But subsequently other i:radés wvere also created.
It may be relevant <o state here that the trade of
8uitch BQard Attendant and Stationary Plsnt Attendant
came into being in the year 1974 gnd 1980 respectivelyo

15, That in reply to the contents of paragreph No. 13
of the reply as stand stated therein, it is stated

Vi V) i

that prior to the area-tm of upEredsld recruitzent

and promotion Rules notified on 12.8.,81 promotion to the

higher grade post was done on th_é baslis of seniority

through comaon channel of prowotion. With the enformement

of the aforegaid promotion rules, promotion would not

be done on the basis of common scniority, thus cansing -

Lt
discremenation amongst the employces At e, aolih
e astﬁ: Ls,gcg&d\t&q 83 hYM, 807 et MW&«W‘/*
s Gt P il E A N AR

) *“”&. Tha the con“'hgnts of paragraph Too 14 o8 stated

therein do not require any furtherm replye

17. That in reply to the contents of paragraph Fo. B
of the reply, it is stated that under the R&P Rules
notified under 0ffice Order No. II of &0 dated 2.12.80

& comnon channel of promotion based on seniority was
e 0 96/'
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provided for the purpose of prowmotion from la'er post to
The R&? Rules were subscquently -

o § o

higher scale post,
modified vide office order WNo. 11 of 80 dated 12.8.1981

uhere by disturbing the aforesaid chennel of promotion by
t therobeing eny valid reason

»»47W%ﬂ Ahe trades withou
/ (? T o S
for doing so end moreover,therc being any nccessity

A

¢ of tmim doing so, Jhms causing discremination amongst
such senior employees who have put in a nuﬁber of year
of service shall under the revised R¥P Rules find it
difficult to get promotion vhereas personé appointed

much after them and stand very junior to them vwill
get their prorotion before their seniors‘bre promoted.

~0r _ example persons vworking in t'o SBAM& SPA etes (e OnC

/.,«WJ"
to the applicants shall be promoted to Gro L post
It is statgd here that

o \
ruch before the applicantse

the higher grade posts created under the upgradation
scheme from time to timo including such post vhich

vaere to be made effective from 10,8078 can b2 done under the
It is further stated that

'\.\/’9(:-*;
f0d on 2012080@

R&P Rules
R&P Rules in respect of certain trados have s0 far not
HMoreover the nature of

e ée—;‘:ng framed by the respondents.
duties of the seven categories referred to in paragraph

under reply are more or less the same as no special

experties and qualification 1is gttached to a particular
As already stated in the above

trade'or categories.
paragraphs that these trades are interchangeable 1i.e.

a person working in a particular trade can also b2 sent to

other tradegy 4'his practice is being regularly
- issertions mzdo

followed in the aforesaid seetiono‘
contrary to this in paragraph ﬁnéef reply ero to that extent
0007/'3

not admittedo
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18, That in reply to the contents of paragraph € <o 16
of the reply, i1t 1s stated that the revision of the RSy Rules
f o8&

;‘\_4

I
ag revised under Office Order dated 2~i§b83 1s totally

1llegal 1n as much as the same 1s arbitrary and dlscremlnatary

unreasonable and also against the law laid dovn by the Hon'blo

'3}
High Court and Supreme¢ Court T their various judgement.

Lt 18 stated that before

19. That the contents of paragraphiNo. {J ¢ 1of the said reply

as stated therein are not admitted.

revising or modif ing the said R&¥ Rules to the gfado& it

detrimentr and disadvantagecys of the employees, the
applicants in particular re=as-—gmeh as no objection

vere invited nor the responsible office besrers of the

t;*év

assocation‘uag taken into conf dence before taninv such

Gragstic action ééi; “tHe &t

e ®
1o Al

P’P'p Rule S °

The respondent

oo 2 ereated various separate cadres gnd for oaeh cadre
there 1s a separate channel of promotion, thus disturbing the
. Morsover

common channel of promotion based on seniority

the change in the R&P Rules affects the vested wvight of
vthe applicants as such an opportunity should have bean

given to the applicants before changing the szid Ruless

Section of the RUS0 by way
Gbdvarny

caderisation 1s unreasonablc ¢

The classification of the employees of the Iflsc. Maintenance

and /as such wi0lation of Articles 14 and 15 of the

of employyes will have bstter

Constitution of 1ndia 1n as tnch as uader ‘the aforesaid

caderaisation, one class

promotion prospects than their senior counterparis

Hence the said rev151oh of R%r Rules 1s

in other cadres.
void &/Qbqu:z and % liable to be quashecc
That the content of paragraph Ho. 19 are admitted

2.
hence need not&bﬁ7§§§ fartherg reply.

21.

Lz

That the contents of paragraph lo. 20 of the reply as
. It 1s stated that

stand stated therein are not admitted.
1t 1s an admitted case of the Resvondents that Shri Suresh

4

ocna/"'
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Kumar Misra and 8hri V.K. Jaiswval gre junior to the gpplicants

and ﬁiv only reason for their promotion ﬁo Grade

that they are working in Switch Board Atﬁendant tradeg
since 3.W.A. cadre has a separate channsl of promotion

and

=
.herzee they are being promoted before their senior.
The classification of employees

. vorking 1in other trades.
Ca ~ ‘\,f-v:w-u—kf :
vithout their bdng %ﬂé;uaév and reasonable basis and

then creating various cadres 1in persuance of <these classificatior

and providing separate channel of promotion is 1llegal,

unvarranted, arbitrery and diser-minatry in as wuch as
and caderisation is 1in

said classification
violation of the provisions and the spirit of arvticles 14

and 38 of the Constitution of indis. This clasgification

b has resulted in opening separate channel of prorotion with
utter disregard to the 1lav of senlorityo Sh. V.X.Jalswal
and S.K. Misra do not possess any spccial qualification and
expertise as such they cannot be pronotsd to Grade 1

1t 13 1important to state

before their seniors.
new proposed R&¥ Rules, the eadre

here that under the
of Switch Board Atterldant 1s being merged with the cadre of

electric fitter and wviremgn and as such Shri V.K.Jaiswal

-
and 8.X. Misra wi1ll then have nochancs of getting promotion

before their seniors as 1s being nowr done under the
it has been a common practice of

cover of R&¥ Ryles.
the higher officers to promote sudh employees who can
kind 1in utter violation of

influence them in cash and

the cardinal princples of service xl w§;5x,\c£A*?°same time as
in he presont case Rules arc now cnd then changed in the

ngme of revision and wmodification sgo that illecgal promotion
could be earried out in thes namc of R&P Rules ,ef his practice
. -1

has ereated an gteogphere of discontent amongst <t (v

oERloyRes CORSIR F IR var AN ¢ LI FRGERr R O I
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= employees causing mental torture and financial loss
to such employees who deserve their lawful gbomotlon on accouprt

of their seniority and have been arbitrarley and illegal
It may be

denied their lawful promotion from time to time.
further stated here that under the proposed rules vhich have

alrpady-bean passed by the Committee and are pending other

e Oy
s further change is being undertakeno
That the contents of paragraph no. 21‘of the reply are

It 1is stated that the modigication of the
12.8.-1 is illegal

@

22,

not admitted.

R&P Rules vide office order dt.
and violative of Articles 14 and 316 of the Constitution of India

as such\,&:@ﬁa)b\*/]w o 57'1:
4 :
23. That the contents of paragraph no., 22 of the said reply are

not admitted. It is stated that the impunged revised R&P Rules

have been Gfﬂ)vviil/ by the employees including the
After the promotion made under the upgradation

v) e
o0 be gquashed,

applicants.
scheme w.e.f. 1.8.78 no further promotion has been made under the

inpunged R&P Rules and since then the initiation of promotion

proceedings in respect of V.K. Jaisval and S.K. Misra 1is the

-
first case where promotion is being intended to be done
Senior

under the cover of R&P Rules at the cost of seniors.
employees are being arbitraly denied their lawful promotion.

It is also stated that to the best of the knowledge of the
applicants the concerned authorities are not in a mood to
upgrade the posts in the Ratio provided for that purpose under the

orders of the Railway Board issued in the years 1881, 1983
Thus cazsing confusion and discontent amongst

1984 and 1983, "
It may be stated here that the applicants

the employees.
with other employees have been agitating for their just cause
1

and claim all throughout but no heed of any kind is given to
A copy of the representation dt. 2.7.85 and 31.12.85

then.
are being annexed herewith and are annexed as innexure NO.
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do hergby verify that the contents of f)aras 1 to 23 of
" Rejoinder i
the pofixfiten are true to my personal khowledgo, and

belief, and that have not suppressed niy material facts.

Places LUCKNOWsS ]

Dated: c\;\) © «-T7-1988

licants

S1 ture" of the
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Counsel for the Applicants.
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. GOVIRNIGNT OP INDIL . - -
MINISTAY -OF RAILWAYS
4553/ CH DESIGNS & STANDAIDS ORGANISATION (\ QQ

STAF% PUSTING ORDER No. §§_Qr 1980. .

The following steff regulensed in tho cetegory of Un-s!ulled
.196~232 (RS) without. effecting their omolusents till-guch

in grece’ds. 196232

time they scre repulerised in their respoctive cetegories, ere offercd

on ajreintmont for the Sikilled grede posts indiceted egodnst-them dn | -8
terms of .rilwey Doard's letter Now(NG)II-'MCL/S‘i deted 2701101974,

2. The steff concerned have prsood tho prascrib'ed trade test in.the
reapective ortojrories rprinat which thoy ero offored an nppointmon'b as

per detrils pivon holow :-
S. S 4 "~ Beele of post Post egrinst.which trede®
Noe Nrme & Tegignrtion helde. toasted and offered appt*t- o
s/sari : T R
1. 1.2 Siddiqui,Sk.Wirenen. Ra. 260-400(RS) Skn!orker(htter/mect-
_ : Rs. 260-400 (RS)
1. .Rm feis, Sk. Linenone - - do - - do - -
3. J.7.7Gupta, Sk. Jiremen - do - - do -
‘o 4s  Mohds Zeohoor, -do- © = do = ~do ~
Be Sohan Lel, ~do=- -do - Sk.«‘»-lorker('l»‘eter Rceder) '
Rs..260~400 (RS) ,

The ebove nemed gtaff will be governed by the terms and condroions

3.

as opplicrble for direct recruitse They ere further informed thet in.ell
urtters not smecificrlly provided for herein, or in'the rccruitment rules,
they will be governod by tho provisions of the Indian llpilway Codes end

other extant orders ag monded/issued frow time to timo.
4. ""1ey sqould .hote thot their somorlty in the categones concerned
will be fzxcd recording to their dete of joining the posts. )

-8 The steff concerned should signify their- écceptance tothe offer
‘and tho terms ond conditions of their cppointment go as to reach the -

segme to the uStt v oectxon mmedmtely. _ _ .
‘ v Magaw

. o ( h‘ppen Lgl )
2 Nil. _ ‘ for Jteliroctor. thsb(E)-IV
Lue 'mow-11, ' .
Detod:  J=0-00, s

Filo ihesrnt/14f2 ) v
(rilo ihesnr/14/2 ) DISTIN UTIGN '
UDS/E-IV 2. JOF 3, SO/A - 4o S0/3-IIL B.50(itectts/Pogs)

.8y m)st 7" BF/E-IV 8s Celo O.Fareman/Eloct. 10.Staff concertied.

11. P/z'*lq_ 12. Ivot1ce To erd -

(AR RN
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GOVERNMERT OF INDIA * .
MINISTRY OF TRANSPORT DEPARTMENT OF RAIDVAYS
R.D.:3 e Do C7 .
& .

SoTARE POSTIIG CRUER KO 1&:& ?()F IS804

didate ﬂm the

«hrl ¥alloo an erpan~ded can
post of 6 Tireman vwas promoved gs SX Wirench, Ueale
R, 250 0 (Hu) Wo2efe 15+6e8%4 sgainst the work chorged pUat

S5ePo0s Noo 215 0f 1884 2nd S.P. Ug Hoe 100 of
said work choreed post on 14°12 85( Al
S2e 250-100(RS)

in lzo“c, s Yice
{n Q::")llf'v or

-
i uks

19850 the o

S hri Kelios has heen postad 5':3‘\.?.'.,5-‘::‘3A, Yerla

» WoBals 15:12,85 asd on temporary and ad-hoc ba is tlll a

revular sclected candidare is mpde available vice hime

2e 5hr1 Kalloo is further informed that he will

stand reverted as $oon as regular selected candidate is
‘However, he will be considered for

available vice hine
promotion as SK, Wiremah for which he was emnanelod, subwect
f ‘lud;\

to availability of poste
~ ( T.M,MUREI

2\@/\5\?\3 +E/RDSO/IKO,
| .
DISTRIBUT I0i,

" JDSE=9 39 JDFo 4, DDSE/EMSo 50 S OQ/ROCtto
8e S OO/P&SSQ 90 O /E-III

10 DO OEG

Gs uguo/Cunfdg 7o S 0o /A,dml‘lo

10, RDSO Class III utaff Association. 1le Shri KallOO _
13. Hotice Board,

Ske S BA/LMS RDS0, 12, Peronal Filce

Lucknow-~11 °
Dated 18,3,86
File 1o, ART/14/2

Gos 000

ITd GGt
gfteg= r’ﬂmﬁ‘a
FEYMA, SifHal AT TS u‘nzsq

=y
"-fll

s W ms e M me wm s em e = e e e e e

A
l9g4 B TR PRRE SRY €215 T 1985 & PR © 106 O
& RS ugaMaEey or=r Y o aw & 15684 Q
el S 7 GRS

3

O
98T U GRY 5T UG
GUT SR A0 B 2604uu(G3 ) & W eeyd &g
Ut 68 9T QT ol Tl ar) 91 GRAMITE 4T @ 14 lz-ss(acrrmﬁ)
& unmE €Y 9 UT, o oF SRIRY &t g s othRmE W § gaftd
IENEEIT & 9T YA OT JLTY a‘:w T 151285 U qud fas a’?% afeET
GREMC! 1’«260~4w(f’1) & @ 9AE ﬁ.l.r TR
2 oq oY % W GREE R aE R B9 YA o7 FRET WA
“'f‘(a ITNEAIT & : JuTY TR B2 ;rctr*f%fa LE¥ AT W UT § SueRy
SR gy R N qaqrff?nau T, ?\ er’ SEAT
_ 4 \
1 1, ‘ (dnen rréﬂ? 2«'}/
T e 3 86 . g8 TS /fegLT
WEA LT /14/2 A FeeE A /ey
Fg~rymr 7 Orr .‘:ﬁ’!rﬂ 'Ff



IV T “nt -f .-.l‘f ir ,‘ Anivtry of
- \
’\‘ ué Ot.)-v l)

\..; o B T’, P . 58
UI.J..A &Gl T L ed ¢1v~ .
- G Sy . gy TR Al B S aar T S

She. dsiloving reversisa/pronttis
ut ivwedizte offect i $he siccty

eotcorned Tre
sotce gecti-nge

"3&

1. hri dvber Cincly 226 nelid *-r/"c:?v 'ﬂw'm clrecdy o2%e ¢
os T Ritt :z‘/’oc‘ r._ Tyan- : i :

broig ~nringt tie mast ~f 1
;

L R N an oleloa
. !

<o

{ o
try 2V ‘ct., 2rely0enlo nellTe
i

L 3
557 57) ta'vp-ar’“ilj aperete’ in 1"1]02’ rrete oo ID Pitd 1r/ ‘ot
e iI,cenle 32004070 vifte D37 12,36, 628 of 1962 ond 3
2 iloeBT o 1544, is 2llouo? to c'":tvuo Lo I i‘ltter/i..c,vi
Creilyacclo .3.33«)-<m.')\.u) o cd=1xe Dasis reverting Lhri .
~lowmi Horadin, ifgai/HEker §och, 508832400 (euy 2d=hoe $0 his :
RIS I dcol p ,QL.CL»)L.J vizor/iittor iocohyocnle woa20=43010)
Boin:: Junior in tie ccdre of Stedorior/itter Fechs -
s - Ik Rt &‘ ¢
2. u:L. Lue }’ vtev, L2 -...!ﬂrf«r/ fttor i'cch io pro: ~tf’d <.
3. Jittor/ieeh,nerle ..3.033~4W\w) e o¥whue besiso reve 2in! {,,NH:
Sari L leiip! ~-e':cr—-g, lpeans Mttt ’r/ ‘G iFeil Vot ‘::c) TR T
’14... apd ~inal prod as STelrr ﬁrfituhr : ’\c.n,a'-.él..w ’J/
- \ml ‘velap janisr in the eodre of Liel-rror/Jidtor ...uc. '
2e .. :"1/.«131'1 Jvt'f-r ~“irh 3.;:*;" .;.J.Yef‘:'v o0l nate thot t ‘lci" pexntlm ‘
b !

2.

1" "rure I 0'1 L.'-vc seaia ord il ant ¢cvifor mry ‘elriv aa "‘.:'1 sl
2 S T A p\"" el .s'_ ..LH:J..‘ Ce LT L le i av 1o Tartc ‘r Iagorer
"t-'mﬁtce *:(y' ] nilewcress A2 bie mioher grede paot vill Do edmigsible

wed

t hin whon heo rctu ally e rmleten 22 acyo sontinuens oorwice in tio
1«“‘- ‘-rf. pr\r-t. o

1 _
Se "‘i'o cLeXIC rcp*rt 2f the otefi coworaed ur ay plecse be goxnt o
Soth IV Lootin ocrly for furthor Locesscry actizne P o :

L | ‘_ Jj o=
T4t Mile S _ { Joce Towe )
Sadlmzieils T _ for &2 l.-xrwwr vﬁﬂ' 3120
{‘tQC‘. 902015'3‘;0 . .
Fle d2 .f..&/14/2, S .

- . BN 551 PR :

1o X7 20 &7 3o “rfat 4 /el Be ) W1 86 Zifigotte

I“‘\’

S Y P . e g v g ap . 4
./.-'f 3'te :30 ~“/'J."lf’f:’.¢ .("' o Slelly k02f fnseciction

- - e : ea
12, : "rc*‘an\ ﬂoct., 110 04572 concetnee 12407 0/3 Lab 18, /A
ide atieo Jour? la. -1.'/'-.'0:.:3
(. Znci vewsi-n wi'l 2501w,

.




_—
!
L UALCE R LLTGL s e e
(LA T SRR AR SRR LA RN
. .- e et e el e i
Lo trasfoos(Artian ot 08 b .
£ whe Trarpitatios of oest s oaooT ;- Yo e .
. wdlled ot oeto ip i BOoRIC o) PRI
gnopedetiae f oml ewe - DAp T 0
e _
AR S S T ol ' l,"“ v {' ')'_r/’: ,r,__
o gt T ‘7w ravio o e;iztiz‘ FENTAOREEIS R :
PVl e .. 25:‘:3(.‘, Grea,is e oo el
c. TR S :ﬂ? Sea
. Al e N
LA . / / Y
o o
Ao T ~u—-,
g r=l NI, TR AN
‘:"ﬂ% ﬁzn\’ 3 ~, Zoen - v { 1
;4““2} L e oWt e L
- ~ emes oy wm A - em— .
- WY B Al e AT
;;w' . :Y t N
K h3e ry
“ Tt -y Caa -
e U ieden (n T 00 .
T A A
Puliitry{ Te)OrelI(= ] .
A IR 1 S A RUR S S I ot N
. ¢ . X
tF Pive o ~{Mech)ow-"T10 e
.00 Corpercar - Gr «LI{~"0-) - . ; -
Aot 22umr: e Ap=I1 (=o- )
.
'?0H(:- foinger GZ"'.EI(—C"—) T KRR -
. RIS o
VoHo Maghisiss Gp-I0 =do~) . -
4 N . v

Pitver{8le)0r-Ii{«to=-)

- 9,.H3
‘Q

104PnT: 27int Onerrtor(—cs—;

Vo,

T4 el O AL S, LuRal Lol )
© He.260-200) ‘
i2.Linenan (ckilled)

wB.260-400
. 13.Pairser (. killed)
: "3, 20=0400,
BTk ﬁl“ﬁcr (% ile ﬂ)
P3.230-400

$ 5. -0~
=,46 Sk.Ref.Mech)(Rs8,2°9-407, HS e hisclani: Tr-Il
’ Rs.‘jn R0
© 1T Lk Einein/Fin, Fittor(~fo-)id -r.Tiste. wotn
el 0T -.;?
Ho Wimomnn Gr-I

P
:1.3'3"(‘?: 4{“
;n) E L‘{.J\ uC .
4‘{3 . 3 P ‘-‘MS‘-.,J‘
HS witer B, Azd-
GyeI] 'R 530~ 1AN)
HY Wa'depr Jv-1l
P, 38080
HS ILfnersn Go-II
29,330-480

/0

i18.5k ., Areman (is.,260~100)
$9.Mk.Fittor(Mech) («Do-) VOpell

20,8k, Switeh B, ttdt{~do-)
21,k Velcer( ~do-)
* 22.3k,Lineman (To-)




-2 .
‘
R, R

‘ -, -" .:.“ . -
ooty { p ovise e 'l*_of urutug Lte/%Wing
cr EEY4Y }”que M 5 Pt. 1 secticn.

— ey e me  mp e

oy oale oF
) i & ‘
- _-..._-—_——LX-—.——-‘-.-L-—----—.__.._._—-.-...
' A/ F 18 13 s
Aoy D Tnetnp) TS Mason Gp-110 1 - EB.M..
u“.,BO— 30.
AR “‘.":;‘\"/ }"\ ’-) ’"T‘“n'tf?"‘ GT“II nd 1 Eolﬂor):l
IRV ¢! i
Co= o Sotewer gr-l] - 1 B
, _ L D30T i o e D
. N ukcga; 2 terfum - 1 Yok,
Ieivoriy-IIl2e. 350-480)
VL llmes Dendoer w{ rell - 1 LG,
Sl 3T0-AR0
D PU o S B D L B Yo 5 o rr-II 1 - C.M. 3.
. ‘J)u ‘*UO r“
. -: ’ T""-,'\"“ s ~I""l 1 - C.E‘!.;‘Q
J( - :'z
1 - Caiis 5o

4 :'k,."l‘-.“r (}l“ g.T

' ER RIS
ST ‘w .
- , it G 2 - Mé&G
- , .
Sv T, . el SN \t"APCi“: )C'V‘-‘.»I n - B3 .I‘?f:‘Ch.
S s i
’ ; . ) :‘ . . e
‘ - e . i - it ‘natn,
- T .A.-.‘f T ‘:“C,—‘-s ’ - :“A"o(‘:j"'il
S j Do e e
- ] ) oL Tesin,
i i ' R S e
b o mn o
H - :.'
i - - -
f L
w r. ' I T 82
.

,
e
~
.




i
A

A fimmre & e

B R S T

[PRT W

Late
- \ )
-
|

s : UJgﬁm , . '{'. {on )

. ", pd -~

N AN .,.?.,?z ;i . et Ji Powb 2 Ple A5
; . W . N N 4 v a by » -
ge RN R L OO IR KR

wre oy

s Shiegs o R / Yol SOTIINKKITRID
PN ' Q 7 RONEH G G4t D & $19. 014
3 ’ RIS
9. | |
L P Govornment of India/ithirat sarkar
~ew e Mindstrey of Transport/Parivabian Mantralaya
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R.n. Kohld, (Rallway Rou )‘

Dy seorotary (W)

.

D.0. No., ERB-1/85/44/isc. ' = New Delhi, dt. Ju-10-1985.

ty dear Aggarwal, .

/ ‘.
~.>" (P»:?i\w ,/' Sl e T 1y 3 % Y oW i TS ? S
Subie- Detormination of seniority of Artisun

\. /
) N4 P N ,
: .u(‘:r)q X . "Staff in group 'C' & ‘D' catzagorics. .

i
i
H

Findly relor to 'your lettex lUos, ARE/47 dited-
13-12-1984 and 4-~6-1935 on the subject cited abo.od
e The principle of asslagnment of seolority wn the
above qeentlord canen Ly that persons selected Lo carlier
panel will mank sentor to those selected in laterepanels,
Lo regards extending the benefit of rentrn?tnring/rh—cla$si~
fication we.c.fs 1=8-78, the samec should go to thz oersons
already sclected in the normal course after 1-8-78 to the
extent of number of vacancies which arosce as a result of
rrastructuring and if gtill such vacanciens remain the agame
vonld go to the staff who are found suitable alluer selectlon/
trado~gultabllity test, The.stall promoted.aygaio:t, the
existing(normal) vacancies which would arise on or after
1-3-73 after promoting the staff in the manner ac indicated
above will be allowed kenefit of promotion/seniority w.e.f.
the date of thely actual promotion, HMecessary action may
e taken accordingly,

With begt wishes, |, | ' : Eay

Kl

LA

; Yours sincerely,

.

1 Ao o -
bl T
( LRk onli )

5 : L A

'

Shrl 11.K. Aggarwal,
ny. D.G./RDLO, .

Lheknow,

g e
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3 Jz-1 A gt ﬁ’é& t? Ar 23 Paus? @ 3 agarT d=-

3 9z & gafvia 9T a1} § wEfe tdfagsA AW 2 @h

ol 3 gzt 3 9T ar ararc arawda @ar @Pfen 25 3
ardocoatdo arPerade § aft M so gPema 47 ararc aTA
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f12f 1962 & 1981 s 9T A srarts Araarwed W 2

fisf C-umewns &Y ara @& FATYS AP T
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¢ 1 A TEfigare we 279 § &m ara & dar 3 arw At &
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FQ ) Pervs I3 § M &¥ on 2= edfegimoa g aredn ¥2
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. B : 8o Rolvicion of onmicting REP Ruiles £op X
: frtdoen SRall &n WIS/RDSO,

Wo, ¢ths folloning umiersigmsd stalf of RIS/RNSO
a - pOQUEOSt Lo consider tho undernotsd points in conrection
vith review/reviaion of exlisting RGP Rules for Artisan
Staff of T3 by tho Commdttee go nominated for the

PEPPOSD 0e .

(1) Ao por provisien of oxtant R&P Rulrg, Skilleé posts
in scale Rg, 250-405(itS) in tho eateyrory of Fitter/
mn@tog aBA Wim’.'.ang Xaimmang Meter RGS(’Q:"? Uotor
Msoh.o Armsture ¥indsr & SPA, are bheing fill2d from
J Dopnr%mneal eamiidatos/direct rocruited enndidates
/ froa open murket, [or derartmental quote, all +he
f laymm, 1.0, Khalasi/Khalasi Holpor of '1'S cre
| ' eligiblo for grcmotim to tho skilled pest, scale
/ R8, ¥80=4nN(IIS) in tho abova categoriea suﬁject to
,; ” . their esniority-cum-suftability, l'or éireet recruite
‘ ront quota, & nminimum oeducational qualification of
2 High School and Tochnical qualiriecation of ITI )
Cortificato/Dinloma ha;i bron providod in tho RAP
Rules, Tho ITI eertivicate/biplonn is aviilablo
only in <uo traden, vig., Sloctrician ond vidreuzn,
Based on theso two trudos, tho caxicatas have posn
recruita! in the Jkilled Xg'ost;a of anovo catsporiey .
- A HO/MR0 froan timy 40 tioo, Thuy, 3t L adtre | <
cloar thet the staff promowd/:'ocrui{ed in thne 5killef
pogts in the abevs caterorios ary cannl O _onk

(8) I¢ is further pointed owt that tho oxisting R&P Rulegn
o has alge provided chanmsl of promotion to the rost |
' of Mistry (Tleet), GradoeX, scalo Rs, 330-56n(18)
: £rom ths intoroso-sonfiority of lichly Skilload Crads IX
A2 Eosta in tho eetogory of Fitter/Tect,, \idrorman, SBA,
inznan & Arpatuce Vinder, iThus, a s X
Chat the staff of tho catagory of Fltter/:isct., :ireman
8BA, Linemcn & Avmature dindor arg of ta viork 4.5
oceh
52, N

other eatogory of posio,
xyxEn view of Cho abovgy wo, the undersiprned staff,bag
Go gkate that o031 tho Ezsﬁa ef lighiy Skilled, Grada-I,
£3alo Ra, 386-530(s) tho catao,ory of Fitter/ :lict.,
Uﬁ?smmg SBA, Lineman, P4 & ietor lionder may gindly bo }
i

“ provided @onrn channod of gronotion from tho' intag-so-
‘ - ConflapiCy of tho obsvo eatojories of posts, '

Sheldap yor, | |
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the copy of Rules as appendéd here in as_Annexure I

may kindly be taken on record as per urge of justice,

PRAYER |

fl

It is,therefore most resﬁectfully prayed that this

Hon'ble Tribunsl may graciéusly be pleased to take the

: v
copy of the Rules as appended here idfrecord for the

smocth adjudicationg of the controversy as involved

in the present application. in as much as per urge of

justice,
, \ ”'""p.' /
}\ oot /l}'-_-
( M.S Negi)
Advocate.
Dt/- Counsel for the applicants.
: . . o3 A /';'z‘{\"",’f, k et
Ny Vakale e oo vy /e on e R ACE
| S V-
/’\ ) —
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BEFORE THE CaNTRAL ADMINISTRATIVE TREBUNAL ADDITIONAL

BENCH ALLAHAEAD.,

AFFIOAVIT
I

CIVIL MISC APPLICATICN NC, CF 1986,

IN

REGI STRATICN NOL 234 of 1986,

Covind Prasad Nautiyal and others « ~ - -applicants,

Versus,
Respondents,

- e Am e e

Union of Incia and others

Afficavit of Sri Govind Prasad
Nautiyal aged gbout 46 years s/o
Late GCanga Ram Nantiyal R/o

B,26/1 R,D.S5,0 Lucknow,

( Deponent)

I, the depchent :toveremed do here by

solemnly sffirmr and state on oath as follows;=-

That the depor-nt is the petitioner snd doing

1,
pairvi of this case snd as such he is fully accuainted

with the facts of the case é2posed to kelow,




| i#\?c?

2. That for adjudicating thé controversy involved i
in the aforésald application the copy of the Revised

i“ B
Recrintment and Promotiggs Rules 1981 are vital and as
i

such the applicants most humbly furnishing the copy
for the convenience of

1

»
of the aforeszid Rules of 1981

/,/
the Hon'ble court,

LA
That in view of the facts ?g circumstances of

i
3.
the controversy involved in the aforesaid application

T e

it is expedient in the int}rest of jastice that the

"
|
,
j DY
&
,.
)

f
copy of Rules as sppenced here in as Annexure lo
may kindly be taken on record as per urge of justic

I, the d@s=poanrnt. abovenamed do here by solemnly

- affirm and state oncath that tha contents of
b ¥ . s

paraoréphs no. 7,2+ 3% of this affidavit

‘ tncwlad.e and those of

are true to my persongl
of the affidavit are kess

paragraphs nos, § e S

mmsh\‘
on pcrasal of record and thocse o0f paragraphs

N .
nos. 4. —— O of tre affi’avit are based on
£

infomation and those of paracrphs,
1¢vice vhich I kelieve to be

cn lecsl
ncthing

are barad
true that no part of it is false an:
metorial has keen cencealed,50 help me Cod

— &S

Deponent,
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| :
| I, hkesh Kumer Shgrma, Clerk to Sri M.S.Negi,
P [
Advocate, Hich Coart, Allahabad, do hereby declare that

u .
the pesson making this affidavit and alleging himself

b
to be Sri Govind Fresac Yautiyal 1is known to me person-

b _
ally and I am satisfied in [deatifging him that he is

J
the same person.

i
d ! .
; 4 Qé/&/@i&“f—/—

"I L“(f‘} ; CL ERK
| L

doy

Sclemnly afi irmed before me this /gﬂ‘

|
H N . ] £ Jg‘ \ W g N 'h
. ()-'NCL&USV "of September, 1986 et 9 v AT ny the
/
vhice is Locniirie€ by Sri (gkesh Kumar

e

doponT i,

’ Sharma, as aforesazid, ;

4
v |
[}
1 have satisfiedimyself by examining the
Aepone .~ the. Y fully unterstands the contzat of
r;:’.’ o ;:“\ 'f‘
p % “hi: of 7id vit which has been reazd Ly him,
L3
<
C2TH (Kl isk SSICHER, -

e ; Y
| ) /é? <TC:1Q1J-273’

8 G?/éug
D IAIG e

o —
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GOVERMMCHT OF INDIA © 5/TL v « .o re
RESEARCH DBSIGHNS & GUANDANLG (o cilTinssd

4D NO 1. TQ OEELQEMQQIQEJKQQ;%LLQ.&&%Q

B
~ Subz Rules for Recrultment and Prouotion of .
GI’OU.p 'C' °tﬁff in :R :,.:»Oy -
> ) §

-

. A copy of the ules for Racruitment end Promoiinn
togauhe* with chamels of promotion of Group 'C' staff covering
artian caquorias of nonts upgraded in Flectruicul llcintenance
1ing ot % 3+8-1978 unday lebter Mo Bi/B/0.GA /UPGirtisan
Staf”? dated 6"10—1981 Ads enclosed., These rules are applicaltle
from 15-3-1981 and ali rescrditment and prowotions will te made

. atrichly 3in accordance therewith. '

2. Consequent to the notification of recruitment and
promotlon sules as above, certain modifications have been czade
in the avenue of promotion of grrup 'C' siuff novified under
thiz olfle~ order Mo. 11 of 1980 A revised set ol two avenus
il _'"f‘“" i chart Meg. 2 &5 is 21so grclrsed wiich vill

e s W oa Uighine chanm
3 s w0las oo e given wide publicity ocmongst the
gt 7 ouenenmed, ,
gL -
R /1 \) /\-\/f’
LA: AS ﬂbOVB. ! (RePtJUblE))
Lucknoy- ?6011 . for Direcccor Gonardi.

Date s /i ~8-1981 ,
(vile Mo fA/R/R"‘/TS(Pt o)

DISTHIRUTION

1, RSB /TiM 2QAEE~15 conles for circulation amongst staff
conees rn ad.

3, »DE«I’,'Q copiés. 1;-. SO0E-~ITV-2 copiles § Wntice Roard.

-~
- e o T S e
. e e = e ok
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1. Désignation and
scale of pay.

3, ,
T 2. Directorate/Wing in
which post exists,
Ir.f »> 3. Method of recruitment
o .
“
!
\ .
}
|
T
!
P /
(|
x\ y -
| ,
1 4 L, Minimum qualifications
W', and/or experience
5 : 1) for promotion of
b departmental
W B canaidates.
b
!
TN
I 4
b ii) for regular/
P temporary staff
of RDSO

ii1) for transfer from
zenal Redlways/
Produ.tion Units.

: -0 \\
- Aow o

iy -

‘& PP, s ™ -

Mistry mleetrical ¢r.I) In
HS FPitter §1ectrical' ) seCa

: ) : Gr.I) grade
¥S Lineman' - = @Gr.I) ,
HS Switch Board ) Rs.380-

Attendant - - Gr.I; 960(RS)

Blectrical yaintenanae Section

a) Yormally by promotion, on the
basis of competitive selection
from regular eligible depart-
mental candidates as are

desirous of being considered.

by Failing the above, by selection
on competitive basis fronm reg-
ular/temporary staff of RDSO
who are dgsirous of being
considered, otherwise on transfer
from lailways/Production Units
‘and/or.by direct reecruiitnent from
~open marxet, on selection basis.

! B
1

1) Should be working in Gr.IT,
scala Rs .330-480(RS) with 3
years experdience failing which
a total period of 6 years in-
stilled/Gr . IT scale after

passing trade test of skilled
glﬁde._ '

ii) passing the test pescribed for

the post.

i) Three years service in scale
Rs .330-4B0O(RS) as HS worker

in the trade concerned.
|

ii) Should posse$s working knowledge

of English and ability to under-
stand simple 'drgwings.

1i1) passing the trede test -

prescribed for the post.

i) should have passed VITI class
and be working in ssale
Rs.380-560(RS) or should possess
a ninimun of 3 years experience
a2 HS worker in scale Hs.330-480
(RS) in the trnde concerned.

. 5}

'...7.

R e




i@ for direct -
recrultment.

,

%, Ago limit for direct

4 recrultment.
6. Channel promotion

T

Jon
{Blee,

W (& -
S

3
il
|
o

i !

.

~

11) Should possess working knowledge
of Mnglish and ability to under-
stand simple® drawings.

111) passing tho test prescribed for
tho post. y

i
1) ghould have passed Matriculation
or its equivalent and should .
possess a high degree of skill
with a nininum of 6 years cxper-
ience of hoving worked with his

own hands in large works in the
trade econcemed,,
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' Subs R&P lulas for Group 'C’ and "Dt
Staff of RDSO, - _!

coo0ec

" Tyo sets of Recruitmant and Promotion Rules alongwith
avanue of Pronotion charts covaring class III artisan posts
including su,arvisory posts and class IV pogts, are enclogedo

2 ’l’m.,e rulas uqra approved by DG on 138486 and shall
take imr.odiate effacto .

Thosa rules nay be given wide publicity ammget
tha concarnad staffe

vl (
et 23] 515%

o - i ( Lo Kandulna )
DAs Two s:tg of _ : for Dirzetor G.neral
RK?:P Ruleso i
Luctnow- 226011 -
Dat()d' 09a 86 '
Fils lo. A/R/RT/T8

_ RISTRILUIION
e« Ag usual for Office Ordare

2+ The Honys Bscy., The RDSO Class III and Class IV
Btaff Association.

3o Notica Board.
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" B¢ Directorato/iting im vhioh pogt exists: EMS . |

"
i
i

L7e. |

-

i

?

3o Dogignaticn ond coplo of poyt Skilled Gd.I Stationary Plant atedt.
Scale Rs. 380-560 (RS).

So K2thod of Roaruitientt 1)Formally by promotion on ths bagis of
seniority-c\m-suitabnit{ by a trade
test from regular eligivle departmental

: AR S LA Coge candidates. ;
‘ S, i1)Failing the above, by igelection on -
' - oompetitive bgels from regular/temporary
staff of RDSO who are desirous of being

P

y
SRR R - considered:othérwise ou transfor from
o K Rlys/Production Units and/or by direct
. Lok ;e:ruitimeng fiom open market, on
, A‘ ' election basis. * = |
Qo HMinimum qualifications : o
gmvor experienvog - . i
) for D!OerzJ-QP of 1)Thrdo years gervice ag Skilled.Od.II . .
departuoental Stationary Plant aftdt/Armature Windery§ - .~ |
, . Candidates.’ scale RS.330=4806- it ¢+ 1y 1 g -
_ o , .7 11)Should possess ability to understamd =
. -“ © ' :: gimple drawingsi L. "
. "+« . i)Passing the tost prescribed for- the posts
«84)for regular/ ;.. .. 1jShould bave passed Matriculation or IZL.
tanporary . . cortifiomto og its egquivplent in the .~ -
- staff of RD§O, ' trade cocernod or allied trade, ~ - . 'ttd
e - 41)Threo yoars service in scale Rs«330-480
L { E - as Skilled Cd.II in thc trade cohcernéds |
7 . .. . 111)8horld possess ability to understand |
e ! e simple drawliiise : :
- %' ..~ 4v)Passing the tecst preseribed for the posts '
,44)062 tranofer? - - 1)8hould have passed Matriculation or ITI '
. from Zonal Rlys/ X cortificate or its oquivalent in the '
~ trade concerned or alllod tradee’ RE

'’ proquction Unit, | _
o+ "41)Tmres yrseservice in soalo Rs.330-480 as
: e e gkillod 14.II'in the brade concurneds.
te e ~ote i ot 144 )8hould 'possess ability to understand | .
o . cghinple drawingse ‘
v .- s 10 i "dv)Passing tho tost prescribed for the poste
¥ 7)fee direct ;. . ‘1)showld hivo passod Matriculation or its
 Sueultmedts ' oquivalont and ITT' cortificate in the .
. Wi ALEI=T T - tpado concornod or- dllied trade with 6 it
7’ P S yrscoxperionce of having worked with iy’
s ao own hphds in largo works in trado comcernsds .,
' - . 11)should possess ability to understand

simple drawingse. ‘ .
111)Passing the tost proscribed for tho post. -

B¢ 450 1ipit Loz dizoct rocrultmornts’ 20 £0° 30 yoarse
Go Chamnol 'of pranotions o) Froms Skillod Gd.1I 8PA & Armature Windor,
o v ‘ 80010 Rge330-4B0 of Ghart NoeBe ' .-

P I

€ [2
i aa ) *

-

o . © ¢ 7b) %os " Chargaman 'B! (Bloo), soale ... -
. _ngA&-?oo of Chart bouz ™ -
70 Qordo2ity Grows - per cnare Ho.2 ‘ : .

y + .
N DS L .

S0 4/{: ;I
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le of pay: Skilled Gd.l Meter Reader ‘ a
. 8cqle Rse WOL550 _‘I(RS) 0

-~ -wuwdate/Wing in vhich pogt existrs EMS : '

S0 Method of Recruitment; 1)Norhally by promotlion on the basis of
<« - seniority~cumesultability by g trade -
test from regular eligible uepartmental
candidates,
11)Falling the above, by selection on
competitive basis from regular/temggrary
A ‘ L staff of RDSO vho are derirous of being
« consldered:othervise on transfer from
Rlys/Production Units and/or by direct - ,:.
.o recrul tment from open market, on - :

o o selection bgsiss
4. Minimum qualificatiohs- asise

i
end/or experience:

i)for promotion of . . 1)Threo years service as Skilled cd.izT Heter; .
departmen tal - Reader & Meter Mechanic, Scale Rs.330-480;
- exndidates. ‘ 11)8hould possess ability to understahd '
) C simple drawingse o
" 1i1)passing the test prescribed for the pokte
ii)for regular/ - - 1)8hould hyve passed Matriculation or 1TI
temporary ‘ certiricate or its equivalent in the
. gtaff of RDSO. trade concerned or allied trades

‘ 11)Phree years service in scale Rg.330=480
- . ag Sldlled Ga.II in the trade concerned.
Q. - 441)Should possess =bility to understand
. . . simple drawvings« j .
iv)Passing tge tcst preseribed for the pokts

iiiyfor transfor | 1)Should have ppssed. Matricwlation of ITI
fren Zonal Rlys/ .- - certificate or its equivalent in the -
Productlon Unibt,” . . trade conberned or allied trade.

. 11)Three yrseservico in scale Rs«.330-480 as
o 8killed Gd.IX in the trpde caicerneds -
o 7+ ~441)8hould pogsess ablility to understand . .
. . . simpla drawingse. L, ny
“ iv)Pagsing the tost prescribed fof ‘tho pbste

J;mf&ﬁ diredt - - - 4)Shoulé have passed Matriculation ar its
! peocrul tments - - 7 equivalont gnd ITI certificate in the
. ool .. trade concernod or allied trade with 6
~ o ' yrseexperiencs of having vorked with his

own hands in large woi'ks in trade concornedo
ii)Should gossess' ability to understend -

simplc drawingso. S - P
111)Passing tho te st prescribed for the posts

5., Ago 1imit for direct recruitment; 20 to 30 yoars. ©

6o Charmol o2 prozotions © ‘a)Prom: Skilled ‘Gd.II Meter Reader & Metor
R ) Mechanic,scale Rs.330-480 of Chart
- Roo20 _ .
b)Pés Chargoman B! (Elsoj, scale *
3304?45-'700 of Chart NO.ae

7. Bonlopigy Group, hg por Chart Ho.2 (

.
A
W
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1. Dosigngtion and scale of payt Skillod GA.I Eloctrical Mistry
' Scale Rso 380560 (RS)o

fo DirectoratoAting in which posc exdsts: BMS

Se bthed of Resrultment: A)¥ermally by promotion on the basis of
o ~ ' ganti;orf% y-cum-suitaﬁlib by a trtade a
os om regular € 0 departmental -
odatn )ﬁa'ﬁdiﬁ“teﬁgqﬁm tectis
i vo i g the above, by selection on
T3k ‘ill e@nﬁet&’dﬁé&cmﬁ‘s”ﬁmry@guu/ w o
staff of RDSO who aro desirous of being .
- it . consideredsothorwlsc on transfer from
: Rlys/Production Units and/or by direct,
recrultment from opon market, on
golection basiss

a

Qo Minimum quallficationg
and/or experionce

$)for promotion of" ~  i)Three yoars sorvice as Skilled Gd.II,
departmentsl . - I'oter Reador,Meteor Mechanic,Elec.Fitter,
candidatdg. -~ - . Wireman,3witch Bdoattdt.aaoi‘gn.ldechanic, b
. K - ' scale RS.330-480.
= . L. . 41)Should possess ability to understand
Cowe simple drawings.

-~ 144)Passing the test prescribod for the poste

44)for regular/ . 1)Should hnvo passed Matriculaticn op ITI
{:tmgorary T certificato or its equivalent in tho
'S steff of RD30; - - trade concorned or allied tradew
: C - 411)Three ycars servico in scalc Rs.330-4B0' "
ag 8killed Gd.II in the trade concerned.
¢ 411)Shruld pdddess ability to understand

- E

croddts .o Eimple Arawingsle |
T L L Ry bogt: phogtbdbed for-th. posber ¢

v 498)Por ¢ransfer . . 4)Should have passod Matriculation ar ITI
EIJi’rém Zongl nlysg ’ ') ggrti ficate ordits glqﬁ.vglgmdén the
cdiction Til¢g éde concerned or. e al
th 1 o ii)Tm?ee yrs.service in scale Rs,.330-48. 0 ggn?
“wr - Skillel Gdo.II in tko trade.cmcernsd, *

it . C 11i)should possess ability to understand

Yy - v e , - simple drawings
: N 1v)Pas§1ng the test‘; proscribod for the poste

b est . 4)8hould have passed Matriculgtion or’its: !
& )ggz? %enﬁ;d e )e_quivalent a%ﬂ, T certificate .in the -
e, . trpde concorned or allied trade with €
: " yrse oxpurienco of having worked with hig .
TS S ovm hands in large works in trade concernsdpe
T ' o 11)Should posscss akdlity ‘to understand: .: .
gimplo drawingse
iii)Passing tho test prescribed for tho poste

65 Af2 1init for diroct rocrultmenty 20 to 30 yearse

Froms % 1lod GR.II Motor Reador,Moter Mech,
o) : -.mtgg}, Wirepan,8witch Bd.attdte
s i lofgneMochanic, 80310 Rs=330=480"
’ art Noje2e -
b) Tos nan 'Bt (Blos),soale
- 700 of Chart NowE

Po boﬁic:?ity Groups s por Che 2
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{x B3olgnation and seqle of pay:.Skillod Gd.I Lioce Fittere .
80110 s 380*560 (RS)Q

8!0 Directorato/Wing in vhich post oxists: EMS.

¥ I3%hod of Recruitmonts 31YNormally by pramotion on tho basis of
a scniority-cw.-snitability by a trale
- "y . f

’ « (. . test from regi»r oligible dOparmcmtal vt
CQndidatGSO

11)Failin§ the abovie, by selecticn on - " a
. . competitive basis om regular/tcmpor n,ry
_ ST staff of RDSO who are desirous of ook
) S Do congldered:;othurwigse on transfer ﬁ'om
. ‘ _ : Rlys/Production Units and/a by direct
SR VA recrud tment from open mark.t, on
selection basise

"
1.

4o mninmm ualifications

- aml/or experiencat ,
1)fo? pramotion’of - -, 1)Three yoars service as S8killed Gd.II
departmental . .. . ERlecoFitter,Wiremnan,Switch Bdeattdts,
camﬁdat‘osp .8cale A»So336~480° '
11)3hould posscss ability to undersband G b

( sinple drawings
'w; . 11)Passing the tos'b proscribed for ﬂm poste

ii)f&i‘ regular/ 1)8hould havo passod Matriculation or ITL. _
et certificate or its e eiluivalant in the .. .j

cx

PR onporary
Statf of mqo . trado concérned or alliod -trado.
ii)ThI'co 'yoars sbz‘vice in scale Rs3.330=~480 .
e as 9killed Ba.IT in the trade concernede
T T ims;iugg.}d gfésess ability to unlerstand
' R s e ap .
- Pl 2v)Passing thq tost prescribed for. the ‘postbis
M?.)E‘M’ %ansfer +4)3hould havo passed Matriculation or, k.
foay Zoml Ltlys / cortificqto or its equivalont in the
. Prboductdon Unltl, . tirade coricerncd. or allied. tradeie~
ST 331)Three yrs osorvice in scale NS «330-480 8
T A TS A Skilled GA:II in tho trade concerned(
Ty e e T iii)sm!ﬂ.d possuss ability 1o mders@nnd X
Ty ,.'.,_,{ R simple drawingse
v oo . . iv)Passingithe tost preserived fa’ %he'gso 56 ¢
Q0VCe¥ asdeet. . . z,)snou:td have passed Matriculation qr i’os
)§ocmﬁmga W gqufivalent anrldl'i' certifig.tge ‘
C fade coneprned or' allied tra
. a o havmg workod with his

STt ypg.oxperience ©

2owas Cuu,ee .. . - Ouh hahds in lar trade cmcerned,a

L T . 11)8ho a d possoss agaﬁot t unﬂorstmd i

S ”"‘-,* o dravingsp o
iii)qusing tho tesb prescrﬁ?:cd foi %hé gaaﬁm

molio m i a4
Go chenwl o@ pzsm ns. a) Fro ‘gk 112 d,/“ oo s0ale Has
e b Tos ‘ggag anvgﬁF(Blo" scale
- ] an
) TOt svazsaton of Gha!'z‘ Nos2 i '
. P St F, . £

7o Covdepily Grovns . Ag por Chart NooB
AT R R Ak A USRS VoL, RS
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4, Minimun qualifienticas

ey

' 71

1e Dosignation gnd pgeale of pays Skilled Gd.I VWireman

Scalo Utge 380560 (u8)

8 Dirvetorato/iing in which post oxists: EMS .
3. Mothod of Rddruimbnin- 1)I‘brmall§' by promotitn on thy basig cf -

sel ority-cunesultamil ity by a trado
tost from reguler eligible departnuntal

<« . . candidotoge

11)Falling tho above, by selection on
compaetiti va basis from rogular/tonpcrary
staff of RDE0 vho arc Ausirous of being
. considerodsotherwise on .rcasfor fom
v ' Riys/Production Units md/cr byx direct
recrul tment from opon markot, on
solection basise -

and/or oxperionco:

1)for pronmcticnof 1)Throo years servico as Skillet GdI ElaG.
departmental FittoryWirenan & 8witch BAiAttendant, scalo
candidatesgo RS +330~480, R
- .. . 11)Should possoss ability to un’.rgbadd = 0"
N AR £'mple drawvingsle « ¢+ o . ) .
' v i13)Passing the tast proscribod for tho poste '
44)for rogular/ =, . 1)8hould have passcd Matrieu'ation or IIT .
tomporary ocrtificato or itz squivylunt in the -
staff of R3O, trade concerned or, allied tra'e

1i)Throe ‘'years service in scale ii. .330-480
as Skilled Ga.II in the &ade - wvncurnode
111)3hould possess ahility to understend . f¢’
~ simple draw:lnzsgz' f S
iv)Pagsing the test proscibed fcr the poste

$43)for. transfop 1)8heild have passed Matriculation or IT1
from Zonal Rlys/ ccrtificate or its eavivalont in the
Producticn Unit, _ trade concorned or gllicd tr-dee
. ‘ 11)Throo yrsescrvices in scalo 115.330-480 as. -
oo .8killed Gd.II in th: trade congornede . ...
: ' 111)Should posscss gbility to wicerstana - “(L.1
. : gimple dravingse - S
' iv)Passing tho tost proscrib-.d for 'ths pbste

v 4v) for diroct 7% 1)8hould have passeé Matric dation or its

recrultmonte ° oquivalont and IT? cérdd icato in the
e P trade concorned o allic! trade with 6
' yrseexpericnca of havins worked with his
R cel own pands in larze work: in trade concornedo
11)8hould possess nbility So undorstahl ° (it
simplg dra‘,ﬂ_ngs‘g ] L EAN S AR
141)Pagsing tho test prescribed for the posti

6; Age lﬁnit for direct recruitnont: 20 to 30 yoars. ‘

e romotion From: Slkdlled G1.II Eloc.Fitter,Wiremsn &
6, Channol of premotion: a)From: Skille Bd +ALEALe, s6ale NS +830~480

_; of Chort lloe2. Coy e
b) To: Chargoman 'Bt (Elo¢),scéale *:'°
) Tor BITAS2a700 of, Chart foade .

- - NSO T, SN
7. 8eniority Group: As per Chart Fo.2
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1o Doslgnation ond sealo of pays Skilled Gd.I Switch Bd.abtdte
8calo Rs»350-560 (RS)e

20 girectorate/\@itxg in which post exsts: ENS
3o Method of Recruitment; 4)Normally by promotion on the basis of
senlority-cum-suitability by g trade
test from regular eligible depertmuntal

candidates.
11)Failing the above, by selection on

v .
: I -ecapaetitive basis from rogular/terpor
staff of RDSO who are desirous oi‘!?)eirai?
congidared:otherwigse on tragnsier frm
Rlys/Production Units and/or by direct
recrui tment from open market,
soleetion bgsise .‘ :

Qo Uinimum qualifications ‘
and/or oxperience: "
1)Threo years service as Skilled Gd.IT
Elec.Fltter,Wireman & Switch Bd.Attendant,

i)for pranotion of
dagpartmental
- gandidates. ’ scalo Rs.333)-480., -
i11)Should poessess ability to understand

gimplo-drawingse
111)Passing the tcst preseribed for the poste

‘4)should have passod Matriculation or ITI

& ﬁ)gor rogular/ ,
: toamporary : certificate or 1its oquivglint in the
gtaff of RDSO, trade concerned or allicd 'f:r;r‘.'«‘ °
~44)7rrge yoars servica in scalu Rs 330480
ed Gd.If In the trade cmcernode

,aé S¥
411)8houl.d possesa ability to understand

. simplo drawingse . |
Av)Passing tho test prascribed for the postie

v ) -1)8hould havo passed Matriculation or ITI
from Zonal Rlys/ . coertificato or its equivaleat in the
.Produzticn Unit, trado conourrnd or allled tradop
11)Thrue yraseservice in scale Rs.«330-480 as
. 8killsd GdeII in tho tradc concorncds
441)Should possoss ability to understand
simplc drgulngs..
S S iv)Passing tho tost prescribud for the posts
iv)for direct o 1)sShould have passod Matriculation or its
roceid tmonto equivglont and ITI certificate in the
o trade concerned or alliod trade with 6
yrs.oxpcricnce of having worked with his
in tragdo caucernedo

own hands in large works :
4493%ould posscss ability to understand

simpl.s drawings,
423)p asging the toat preseribed for the poste

5, Age 1imis Zeo ddeest resruitment: 20 to 30 years.
&, Uhanno poeachic Froms Skilled G3d.II Elec.Fitter,direman &
& uh Lot ceions ) : Switch Bd,ittdt,scalc Rs .330~480 of
Chart I oD
b) To: Chm-;;un:)qnﬂﬂl (Elec),scalu RS 0425~700
of Chart H0e2e

As por Chart Ho.2

v
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7., fenlority Groups
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| 1o DSsignation and scale of pay: Skillod Ga.I Lineman
} « -- Scale Rs. 380560 (BS).
I 2. Directorate/Wing in which pogt exists: EMS

! 3. Method of Reeruitment; i) Normallg by promotion on the basis of _
- seaniori y-clm-sﬁitabilit'{ by a trade - *.
I b _ tost from regular eligible departmontal
. . - candidates. = - | - .
I . L 11)Fatling the gbove, by selection on

| -+ - compotitive basis fram reg\nar/temggrary

! " staff of RDSO who arc desirous of being

| . considerod:otherwise on trgnsfer from
I ‘ . ©°  Rlys/Production Units gnd/or by dircet
i L recrul tment from open market, m

I [ -

' _ - selection basise
| 4. Minimn quallficationg .
| and/or experiencos ‘

| 1)for promotion of = -1)Throe years service as Si:illed, GdeII
departmental Lineman, scale Rgs 330~480, -

| candidatese -, i1)8hould posscss ahllity . to, undemstand

‘ . . . . . simple drawings. Sk . )

! . . ..« ,.11)Passing tho tost presoribed for the poste
& i1)for regular/ i)should have passed Mgtriculation or ITL

I - temporary . . - certificate or its equivalent in the

i gbtaff of R8O, - trade concorned or alliod trade.

, 11)Threc ydars servico in scald Rs.330-480
,‘ . o as Skilled G?oII in the trade cmcornode.
! L ., 111)8hould possess ahility to'understand -
k o e L simple drawingsi ° ) )
' ' ' . - 1v)Passing tho test prosaibed for the post.

i 111)for transfor 1)Should have passed Metriculation or. ITI

a‘ . frem Znal Rlys/ . cortificave or itsg equivalent in the

" Prcluoction Unite, . tradc concerncd or allied tradel, .~ -
! v o ~7+. 7 11)Three yrs.service in scalo RS.330:-480 as’
P : ) : . " Skilled Gd.II in ths trade cmcernode

. D T o 111)Shom.d'gosseas ability to undorstand

b - T © . simple drawings. . _ :
ﬁv ) - -4v)Passing tho test prescribed for tho poste
| .iv)for dairect " 4)Should havo passcd Matrioulation or its

I . )mammntg.,- . . . oquivalont agd ITI certificate in the

o trade ooncerned or allicd trade with 6
! : ' yrs.oxporionce of having worked with his
' own hands in largo works in trade concepned.

11)Should possoss ability to undorstand
simplo drawingss.

' . . 4i1)Passing tho tast prescribod for the post.
i 65> #%0 limit for direot recrultmonts 20 to 30, yoars.:

i 6., Chamol o tions a)From; 8killod Gd.II Lincmé,n«, scalo
! o Ghamel #pr(_)m b8 ' Rs«330-480 of Chart No.2

>b Tos Chargcman 'B' (Eleo),scale
| | o ) Tos Rs0425.700 of Chart g!o 2

7. Sonlarity Gmﬁ_pz' L A8 peT Chart Noo?2
N! . .. t X :1
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1, Dosignation and scale of pays Skilled Gd.I Refgn.Mechgnic

gca'e Rsoe 3BO~550 (R3).
aoﬁbirectorate/wing in which post existss Rig’
3. Method of Recruitnent‘: 1)Normally by promotion on the basis of

seniority-.cum«suitabllity by g trade
test from regular eligible depgrtmontal

candidates., .
« 11)Failing the above, by selection on
‘ : - competitive basis from regular/tanporary
N staff of RDSO vho are desirous of being
R considered:otherwise on transfer fram

“ Rlys/Production Units and/or by direct
. recrul tment from open market, on

‘'solection basise
. i

4, Minimm quald fications
and/ar exporience:

i)for prazotion of 1)Three years service as Skilied Gd.II
,.Gopartmental Refgn.Mechanic,scale RS «330~480.

candidates. 11)sShould possess ability to undorstand
. simple drawingses ) ’
114 )Passing the test prescribed for the poghe

ii)for regular/ 1)Should have passed Matriculation or ITI
tempoarary certificato or its equivglent in the
stef{ of RIB0, trade concernad or allied tradep

1i)Thrme years ssrvico in scale Rs«330-480
X as Skilled 73.II1 in the trade concernedj
" 411)Should possers ability to understand
T " gimple drawingse : S
o iv)Passing the test prescribed for tho post,

114)for transfer - - - 1)Should have passed Matriculaticn or IIT
from Zonal Rlys/ certificate or its cg;u'lv:a,lent In the
Production Unitys trade woncerned or allied trades

11)Threo yrsoservice in scale Rg.330-480 as
" 8killeod GdeII in the trade concernede
111)should possoss abflity to wnderstand

-

A v - simplo dravingsie
. 3 T iv)Passing the tost proscribed for thc post.
4v)for diroct i)should have passcd Matriculation or its
recrul tmont, equivalont and ITI certificatce in the

trade conterned.or allied trade with 6
yrs.oxporionco of having worked with his
o hanpdyg in lavrge works i trole canecenod
i1)Should ps¥sess abllity o .
simple drawingse :
111)Passing the “est proscribed for thu posv.
5., Age limit for direct rucruitment: 20 to 30 yearse.

nel of promotion; a)Froms; Skilled Gd.II Rofg.Mechyscale
8o Channel ¥ 2) RS +330-480 Of Chart No, 264

b)To:  Chargeman ‘B! (Eloc) scale
Rs 425700 of Chart 6.2

7o Doniority Group: is per Chart No.25t.
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GOVZRMICNT OF INDIA: HINISTRY OF TRANSPORT
DEPARTIENT OF RAILVAYS
RESEARCH DESIGHS & STANDARDS ORGAITISATION
_SIAFF FOTICE

4

As a result of departmental suitability test for
the post of Skilled Switch BoardﬁAttendant, Grade-I, scale
RS .380-560( B8 ), held on 28.7.86 ,‘_';and 05.8.1986, for
Electrical Maintenance Sectionfof Research Designs
and Standards Organisation, the following two {2)

Skilled Switch Board Attendent, Grade-II, scale Rs.330-480
(8), have been found suitable for the post of Skilled
Switch Board Attendant, Grade-i, scale Rs. 380-560{FS.)

i
I

1. 8hri Suresh Kumar Qisraa
2. Shri V.K. Jaisval,

2. This has the approval bf Director{Electriczl)

‘DAg NIL. ;
Lucknow~ 226 011. f

Dated: 30.9.1986.
(File No.Rett/TS/Sk.SBA/GA-I/E3). ( LKandulna)
: Section Officer{ Rectts:)

i
"

DISTRIBUTION
3. Staff concerned.

1 DIE-I & II 1. SO/E-VI
f

4. ' Notice Board. |
]!
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Iy TuB HON'JLA COLTLLL DHINISIAWEIVE TRIUNAL
JEDTEI08AL LHCH, ALLOHASW

A fe

Additional Writtcn Staterent on tchelf of.
the Rogpondents,

|
wo

Registration No. 234 of 1986

G.PcNautiyal and others ' oo Pctitioiors

Vse O

Director general, H.D.S.0o./Luckncw ., dcspencent
I'd

I, S.ilatia, 5/0 latc &1.U.Ce.latia aped
about 54 years, resident of C-77/2; Hanaloingar;
Luclknow do hereby solennly affir.: End oest rese
pectfully showeth as under:.

1. That the depoient is Iy.lircctor/Istt-I
in Research, Designs and &tandards Crganisation,
Iucknow and as such is fully competent to affir .
the contents of this written staterent.

v

2, That the Deponent has carefully cone thrcugh
the Anmendnent application filed bty tic Zetiticner
and the suprlenentary reply therec: «:C ans fully

»understood the contents therccf,

3o That it has beco:ue necessery to filc the
present additional supnlerentary writto: statcient
in order to further explain tho cagc es alreadly
stated in the counter affidavit filcd in respect

of the amendnent application,
—_—
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4, That in reply to nara 3 of the sendnent
application, it is stated that under the new Reeruite
cent and Prcrniotion Rules issued by thc virector
General/R.D.S.0. (competent authcrity) vide Order
No,9 of 1936 dated 29-9.86 (cony alréady ennoxcd

Qo to Amendment Applicaticn) tke trades of
‘8witch Board Attendant, ltircman havefnot been
nerged with that of Fitter (Electrical). On the

contrary, the channel of prermcticn tb the post
of Switeh Joard Attendant Grpade.I {ﬁﬁajﬁpuﬁégZRsz
has been opened to Fittor(Electricai) Grade-IT
(Rs.33C-430/RS) and Wirenan Grade-Ii(Rs.33Cuh80/RS)
aleng with Switch Soard 55 Attendaﬁt Grade-I
(Rs,330-483C/RS)., Priocr to the intr?duction of
now R&F Rules of 1906 w.c.f, 29—9»85, cack of tho
above«nientioned 3 categorics viz,;JSWitch Joard
Attendant Gr-II, Fitter (Elcc.) Gf{II and Virenan
Grado-II could seek proroticn te the Grado.I scalo
(Rs.300~560/RS) i thedr own zesncetive Trado.
Thug a Switch Doard Attcndaut Gr-IX could scck
pronction only to the post of Switeh Loard Attendant
Graco-I, Wircoan Grade.II could seck promotion to
the post of Wireman Gr-I and Fitter (Slecctrical)
Gr,.II could seck premotion to thc:post of Fitter
(Blectrical) Grade-I cte, in terué of tho thon
oxisting R&P Rules issued vide Adﬁendum Hoo,1 to
Office Order No.11 of 1980 dt, 12.0-01 epplicable

fron 15-3-1981,
-—'{’/’_—_J
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5. That by means of the present anondsment applicae
tion the petitioner is further challenging the (i) new
Recruitrment and Promotion Rules which have ccome into
foerce fron 29-9-86 and (ii) the prémotion of 8/shri
Suresh Kunar iiisra and V.K.Jaiswal vide Staff dotice
dt. 30=9=06 (copy annexed with the Ancndnent drplica.
It is pertinent te clarify that /8hri 8.K.
Misra and V.K.Jaiswal were pronotéd to the nost of
Suitch Doard Attendant Grade.I(Rge38C560/aS) as

a result of scleceticn cormenced oh 17«3-836 as per
R&P Rules existing at that tinme in terns of Staff
Notice No,Rectt,/ES/Sk.SD) Gd~I/EiS dt, 17-3-86
(copy already anncxed as annexurém7 cf the petition)
and found suitable in terns of Sﬁaff Notice No.Rectt/
ES/8k.SDA/Gr-I/EMS dt, 3C=5-06 (popy alrcady annexed

to Jnendnent Application). The aforesaid sclection

was held in terms of the then e#isting R&P Rules

of 1981 which were in force w.cif, 15.3<01. The

new R&P Rules jssucd on 29n9uhéiwore not in

cxistonce at the time the said sclecticn process
vas comncnced and, therefcre, hévc nc application
to the said selection hold on 28—7~86 and 5-~0.386,
On the very date of aforesaid selcctlon only Switch
Eoard Attendants Gr-II were cligible to appear
in the Trade test for the postfof Svitch Doard
Attendant Gr-I (Rs°380n560/R85Fand the Mronan
Gr-II(Rs,330-400/RS) and Fitter (Elcctrical)
GroII (Rs,.330-5»30/RS) wero not cligitle, as thoy
have to secck their premotion to the higher grade
post of Grade-I in their rcspéctivo Catcgery/
Trade only. dAccordingly S/Shri S.KoMisra and

<%vvﬂ/\,\,JEl§)&#

KJH*“\ o“a] At - i
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V.K.Jaiswal who wero working in the catcgory/Trade

of Switch Doard Attendant Grade-II werc oligible
for prowotion to the post of Switeh Joard Attendant

Grade-I(Rs.380-56C/RS) whcrcas tho petitioners who
wore in the categories of Wircrman and Fitter(Elcctri-

cal) Grade-II were nct cligible for prcmotion to tho

post of Switch Doard Attendant Gr.I (Rs.380-560/RS),

6.  That it is rclevant to montion hore that as
a result of departnental suitability test held on
27/29=~12-06 for the post of Fitécr(Eleotrical)
Grade-I (Rs.380-560/RS) the Potitioners viz. &,
Phcol Singh ard &h,G, P,Nautiyal vere promoted

as Fitter(Electrical) Gr.X w.e,f° 1134 vide
Staff Posting Order No,30 cf 1987 (copy anncxed
as Annexure 'A'). The romaining petitisners viz,
S/& . Saansher Singh, Fitter(Eléco) Gr-II, Gopal
Krishan, Fitter{&lec,) CGr-II and R.X..sthana,
 ¥irenan Gr.CI will be consideréd for promotion

as per seniority/in their turn as and whon posts
in Grade-I are availablo, : AN 8% -
! Bone—"""

Lucknow Zeponent

Dated: [0 «5-88.

VERJFICQ!I&I\I [

I, 8.Bhatia, do hereby v§rify that the contents
of paras 1 & 2 of this affidavit are truc to ny perso-
nal knowledge and thnse cf péras 3 to 6 of this
affidavit arc truc to oy kno#lédgc based on the
perusal of the relevant offiée reccrds and legal

advice arnd no part of it is false and nothing

naterial has been concealed in it,

Lucknow _ | <@LV1,::::_J?L
Dto JOo- 5. 9’9 : qucqcnt
1 w! |‘1‘1 \‘ ) .
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| COVLRNMENT OF INDIA ¢ MUNLSIWY OF nkalbLuW.Xo

b KisShattCH ' LESIGNSG N STt allls OlGLE L0 ' LON

i My B N AGrts LUCKNOW o0 001 ‘

b ST4FF POSTING ORLER NO.  2H( ot 1987.

i e e e o e e e e = =

]

j The following promotions/Postings/adjustments orce cracren
I In the Elcetrical Maintcenance Sccilon, ‘

u [ I

i . v S
! i) © 4s a result of departmental sultability £ht hald oo
) 27/29-12-86 for the post of Sk,Meter kender Gr.I, Scrle ‘
! %,13%0—2040(613) in . EBM&,5h. K oSarkages; St Meter Header Groliy

T Rnr\ﬂr\ J "XT',

Pt

 has Been found snitable for the pestof Sk.beier el
. Seale B, 132042040 (RP3) as has been notiTled §Y/livetbovade Nie

?‘sta££~Notifc No.Reet./BS/Sk.Meter Reader Gr.L/BHS At.5, 1,07,

- In view of nhbove shrl Sarkar,Sk.Mcter ltcader dr. Il s promgicd
t cfficlate as Sk.Meter keader GroI Scalc Bs.1320-20400.E3)

% agaimst an available upgraded post in EMS with immediatc ciifict,

111y Sh.M.C,4rya(8/C) alrcady oflpens M Gr.l oo rdrnloe ool

"and also scniormost candidatce amongst 5C condidnlesgle nijustoed?

b Sk.¥ircman Gr.I Scale Bs.380-560(163) /s, 1220-2020 s} vl i

I 144.83 against an avallable upgraded post in M5, His pay in the

b higher grade post will be fixed on vroformn boasis waoafe 1a4.83

I in terms of Board's letter No, B(PHL, )1-82/JC/1 at,10.7.05,

I However he will continuc to work as BLM Gr.I as at prescnte

I ' . S

p 11i) As a result of dcpartmental svitability test hdla on

¢ 23/26-12-86 for the post of Sk.Wircwan tr.l,Scnle Rse 1320-204003)

i ‘in BEMS,Sh.J.K.Rajan(5C) ,Sk.Wirenan Cr.TI has-been found suitebloe:

i .for the post of. Sk, Wircman GroI’QCﬂlﬂ R 1320 =200 WS e has

. keen notifica by SO/Reetto.vide Nis stafl Notice No.Rectt/BS/ -

¢, K Wireman Gr.I/EMS dated 6.1.87, In view of above,Sh,J.K.kajan/oC

y SK.Wireman Gr.Il is promotcd to officiate as Sk.Wireman Gr.I,

J

.y Scale R.1220-2047(1PS) - with -immediate cffect azainst the resultont

, Vacancy of Sh.M.Ceurya vhose adjustment has been shywn under
| 1tem(ii) above, - S ' '

| : , . 3 v : e, ; '
i iv) " shuHoA.33ddiqui alreedy offp.as ELM,Gr.I and also sonicorws el
- candidlate nay te ad;ustod'as-Sk.Fittur/Eluptuur.L Seole
| Bse 380-560(143) /ite 1320-2020 (P 5)i wocafo Lo Loisd apadnst  Gho

;f avallable uppraded pust [ in EM3. In terms of Poard's Jettoer Moy

i B(P&®1/82/4C/1 aated 10.7.85, his pay will be Clxed on . orn

i ﬁasls'w.caf5151584~and'dlso »pld lump-sum arrear @ k. 28/- .t

| from 1,1.84 to 22.11.84-L, e upbo the date of his actual prenmcilon
I as ELM Gr.I agalnst .whica he W 11 continuc tc work.as at jrcsent,

I V) As a result of. deparimental sultablility test held on
) 27/29.12.86 fcr the pist bf Sk.Fitter/Elect.Gr.l, senlc
f %.132042049(hy3>'ngvhﬂs_bocn;'btifi@ﬂ by 80/uectt.vide his staffl
notice No,licetbs/ES/Sk.Fitter(Elect.). GI.1/BMS dt.6.1.87,
{ S/8hri Phoil Singh and Gobolautgyal Skl tter. BlecbaGra Ll poov
y boen found suilable for the phst of Sk.Fitter/Blect,tr.d scole
i [541320-2040C&3) | In view of above,5/Shrl Pharl Singh -ng
3‘G.P.Nautiyal,Sk.Fittor/Elcct;Gr,II are promopted as B, it Ler/Fle et
“ Grol scale Bs.380-560(kS) MRse1320-2040 (R S) o/ £, 7, 1084 np iy at
i the ﬂVH%l&blU upgraded post in LMS, Qi‘EEEBﬁ—ﬂfﬁO“PQ(S Liteer
. , \ :

. rcferred to item(iv) above, _ C@»x/»a,avglgl
1 ' o E e .:3/—
" ' G"mﬁiﬁs«m’& ;

|

!

|
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¥1) T‘EO promotion orders in rcspect of Sh.linm &si e, Sl it ber/
Bl cto,or. kI will be issued in duce coursc slree he 1o un? o Ane

penzlty for stoppage ofL 1" upto 31, 3,82, /L incteamsss

. 2. 9/8hri &.K,Sarkar, J}K,l{lajcm anad uhamshcr Singh, mey )
i submit thetmreport through the controlling offlcer to o
* .7 . further action. They are fur ther informed thel iney

L wlll be cntitled for higher vy ald al lowmeos s only ocn ausde bion
22 days continuous servieg in the higher :r.uh; oot

c-

A

3. {1 the empiocyces indicated In this stall posth g

ordcr, in Whose ecase fix” BI'pay  is  dnvoived, arcoiniorod

that thdz pay will be fived in torms  of R-22(0) luitiatir,
t They can howcver, give a option Wi thin once won Lh i Bhe Ange

cf issuc of the S,P.0 fuor fl xation of their 1::(« mii 1'\

unier rule 2017(a) (1)=I~IL which may be reflowed on B boaais

Of provi clong of Wule 2013(L) -vuml‘!l'u 92.0) on Gy 0
L of iacrements in Lh(. lower ;)m,*,.‘.h“ optd o
will be trented as Cinnl.ln ease no opbion T veecivad '\'.i.'x.l";a
the stipulated peried, their filxation waL Le mode '.3 LT

normal rules under Fl\-22(C) \ N /\

.‘.' V)
Dated.Lucknssi-11. | | JHEY gy

‘.7_«.101987 . ; (T.M, Mopa SRR
FilC l\IQ eJ‘J(T/l(L/Z, : fCaI's; J toi}i.]_.( Ccuol

+ ! :
i

‘ LISTRIVUTION
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1
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1
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1l
VORI

~

o 3

. 1, SV&/DSE 2, JD/Admn Il 3, JDF A 80/Confl.  5,50/Uin i,
- 6. N/Vass 7,SC/E—IIII 8<,.‘f)/L10c:t.. JIUB/BMS 7088ALC concerncd

"

11.P/Files 12/RDSY Class III Stalf ./li'ssocng‘ 13.Noticoe 'mora.
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RS S
\ '\n /




N\

e 1

DETORE THR CENTRAL AD:INISIRATIVE TRIBUNAL
ACDIRICNAL BENCH, ALLATARAD

RBogne 0.l Ho. 23% of 1986

Covind Pronoed Foutiyol & Otkers ... Appiicantg,
vso “.“':,
thica 2 Indin G Ot@@?dh oo Hosperdento,

I, 8. Bntla, ogcd okeut W‘W vearso can ef lolo
fari U,C, Mntin prooontly postod aa Dy.Dizecter/Bettol
{n tho 0ffico of tho Boconsah Desi 5"‘8 cnf S%grfords
Czgondspticn (Minintsy of Roid ways)p Luvcknety polesmly
af2isn o2 ototo as =lor ¢

o

10 Bt I o0 peoscntldy posicd os %@ME@Q%@F[EQ&%I
20 tho 0£fico of tho Rogeareh Dosigns omd Biendardg
Organsenticn (Lovofnnflor ecdlcd RDEO),  Lesknew cnd
havo bocn duly authorised ca behelf ﬁéﬂj}%ﬁ@ﬁtg

1 &2 for £41ing tho inctcat Toply. I havo pormeed tho
avoilablo relovant eecords rpelating to tto ingtant
casc ard havo oleo gcae throuph tho opplicstien under
Zoeticn 19 of Centrol Adnindgtirative Tribm@l Az% Hee13
of 1985 £iilcd by tho Applicant ord haovo vadetetoed the
centontg thoroof cnd thus I oo fully cequaiotced with
the foeto ol eircungicneos of tho caso Cop@scéi Bolsy,

d%w
oY ey Wy - 3 \

W WEEw, TEAT - 126017 |
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3o
opplicaticn it is statod that §/&ri Iaiju, H.C. Aryo

ard J.Ko, Rajon tho boleng to Schedulcd ‘fcaa%e commnity
and jumices to tho oppliecnis vore pre:x@ucd to Gradool

2 |

Thotp tho ecatcato of parg § of tho opplicabion

i

nocd no Poplye |
]

That in seply to tho conbento of ‘para 2 & 3 of tho

poots ageingt Pogerved quota ag poP S’enematiol regtor

aaa:’saq?/tho uparadcd pooto, All 'i;heso throe onployces
OFE"IR havo ecnploted 3 years sewiee in Geedo II ond

voro oligiblo for prcootion os Gregonl in termo of oxtont
~otion Rulcs at t tinmg, Tho Potitioncy

Roernitnont & Peco
is ehnllcaging tho prcactiong of t;l:a.fso pePgeng, Rede In
| ' o

1983 pov’ 3% ond tho gono 4s barred by limitation.
potiticnor Aid mot challonge those zﬁli‘@mtmao ot tho
rolovent tino ard tho prosent s:occnﬂ gmemdpsi® gpplicaticn

g barzcd by tiro, )

oot 40 roply o tho contents of para b & § of tho

b,
applicaticn It 4o cubdstod thet Im torms of parn b of

Rodlmy Bonrd's lotbor Mo B(PEA)I-82/JC/1 at, 1007085
(ccpé omexzcd ord morked oo L‘Bnomre Coq) "the exdors
rulos #n rogard to rogorvabien f@ll fecheduled Cagto /
Schedulc? Tribes will continug to; opply vhile £illing up
Yoacorcios ag o result of roatz’ucﬁirmg/r@elassiﬂcatwn".

C. Asye ond J.K, Fajen wbo boleng to

8inco 8/8hri Palju, u
8chedulod Casto ecmmpnity ord ore juniers to the applicants

vore preootcd to Grade-X ngailnpt pecevved queta ag pew

rogervabion rogtor apgninst the ﬁpgraeleé pesto, vthder eafire

regtructuring, Accoxdingly th @y vere rightly essigned

ocniority over tho potitisners,

K (]
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So That in Foply to tho ccatents ‘c:?e para 6 & 7 of tho
opplication 1% ig submittcd that this Hen'ble Tribupnl's
OTGOfﬂljmﬁomﬂt Aated 31 05088 in 0.0 Do b?ﬁ/@% W]E?

ond 532/67 ore ot cpplicchlo In Bospoet of o epplicento
in tho inotent oaco. \‘\

A
|
=

6o Ihat in ®Poply to thn ccntcntg of p&ra 8 ef tho
oppiicaticn tho ccomomtg offored im para 3@1‘ the ingtant
roply are roiterntod.

70 That tho contonts of parg 9 of the applintiu need
RO CCCAb o,

8. That in Poply %o tho comtcabs of pare 10(33) ef the
gocord pronl—med applicaticn tho morarks alraad:? afferel

LR B S B 25 2N J

in parn 3 of thisg roply are rodtornbclde

94 Thet in roply to tho ccntomts of pora 10(36) of tho
gocord ancrdmont applicotion sho reghs offored m para

3 of the ingtont =oply orc Poitorcieds

\ 10,  That b Poply to tho contonto of parn 10(37) vrengly

A \gmotcﬂ as 36 oed (38) of Sho goeord ccxdrent opplicabien

‘&‘-1.10 cc:u;:ato offorcd in porn 3 o0d b of tho Ingtont ssep.,y
ro roitoratod, Y\”’z,

ﬁp Thnt in poply to the contcats of parg '30(39) ef &ho
ooéomﬂ crenlnent applicabica, the romarks offorod &n pa?a

oi;‘ tho ingtont roply are roltorateds

12, | Tat in roply Go the conbcato of porn 10(N0) of tho
ooeo::ﬂ eneedront opplication the senarks offered i para §
of tl:o-‘l inotent roply oo roiteratcdo |

\

13 eihat in roply to the contcmtp of parn 70(81) of tho
cocod cmorzlmnt oppliceticn, tho ecomeontg offercd in paso

|
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i
i
i
|
i
I

3 of tho ingtont opplieation oo reitorateds

e That fhe combcatg of poras ?‘ij ard 12 of the seeand
oncndeont opplieation boing matter of records need no
:

N ectmaato. ;
9o That 1in poply to tho conteza%éa of para 3 of tho

opplicaticn 18 1g subnittcd that tho rolief seaght by
nd dg deveid

tho opplieonts 38 barrcd by limitotisn a
of ony nerits o2l tho applieatien ?.s 1isble to b2

disnisscd with ecsts, "

I, 8, Mntia, Dy. Director/Bottol, Research,
Dosipnn & Stordnrds O?go.m:lseﬁ:i@% Tzeknow Ao heredy
y . vorify tbat the contoats of para 7 of the ingtent reply
ofe truo to oy personal lmowledg end belicf and thoge
of paras 2 to 15 are baseld m;@wlcﬂge derived frem tho
porugal of tho officinl records of tho ingtant cpso kept
in tho officinl custcldy of the é.nsw@ring Pospondent s,
Nothing paterinl hag bocn concepled and nething gtated

bhercin are falso.
1991 ot LUCKNOW,

N
Vorificd this |§ /~ day ef Februezy

-

Place: Lucknow, : e——D s
Dated: F’@BL’L;?&? [G 1 ¢ 19970 DEPONIDET
‘ T VRS aamget -

! CHEETT SR I i
F P A
i O3 AT, [Iaw - 22500
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Copy of Addl DlI"-’CtOI'/BStt (P&A) t{ai];]ay %qr
New Delhilsg 1ather -no, T P&A) I-BQ/JC/IL dt. 10/7/é5
‘ addresded to Director Genorﬂl/‘i D.o.O /Lucknow,-

ceeecaseas l\

o
. Sub: Reclassl“icaf'lon of artisan lstaff in the

- Rallways - reliaf to unsklll@d, seml-skllled
and sl"lll d categories. |

secosace
- \|

_‘ }
1. The reclasslflcatlon /rpstructuﬂng ~f artlsan staff in
the Roilw-ys has besn wmder exsminationtin a Joint Committee

“congisting of officers of the Ministry of R- 11way,s and

I‘epreser;t’:tl'\fﬂs from &1 Isdion Rallwaymen‘s Federation and
National F::deration of Indian

mllvrgyman. The Nlnlstry of
N Rallways have de cided as under ¢. .

.
. "\

Vide pera ZA(ii) and (111) of Bqud‘ s letter
of even mmber datsd 13/11/82, 60% of the
nngkilled 2rtisan strenzth in on:iuctlon Units and
Workshons ( all depa artments) and 50%. of unskilled
rtisan catezories in Opnen Line agtablighments
fall denartments) and 3950 to 'the extent applicable
were zsllotted gemi~skilled grade ¥, 210~-200 and
designated as Khal gsi l{elrmrs. "It has now besn
decided that the agbove pe ‘vemtaga should be
“urformly orhancpd%o 70% and be zllotted the
sani-sklll ed grad, Pu. 210=- 290.

(1)

|
)

The vrasent distribution of skilled nosts of
‘artisans in the Highly Skilled:Gr.I,Highly
Skilled Gr,II angd skilled grade is in the
ratio of 20:25:85 in tems of Board‘s lebter
-No, (P& 2) I78/RHCT-76/1 .dated 24/8/78. It has
now been decided that excspt for the category
of 3Ms in 511 othéer skill-d categories the |
dlstflbutlon ratio should be uniformly revised

as 20:35:35,° In the category ofl 33Ms the revised
a distrlbutlon of HSK,Gr, I, HSK, Gr. IT and skilled

categories should” be in the ratlo of 50:30: 20,

(11) -

Fixation of nay in respect of staff recl assi-
fied as indicated above should be done on .
profomma w.e. f. 1/1/84 and current psyments
from 1/7/85, Fixation of pay will be under
rile 2018-K FR. 2X ¢)-RII y, e, f. l1/1/84= and -
this benefit will 2lso be znDlicable to chain
resul tent vacancizs which ariseon account of:
i reclass:LfiCntlon/rostructuring. .

~

, | '
Q.6&=3 JLuwmpsum arrears vill be payobl!,e for the

period from 1/1/84 to 0/6/85v in respect of
staff reclassifi“-»d_as given ’pelow :

(1)  From undrilled to semi-skilled @

R, 12/~ Poll, subject to alcelling - . e——
" of Be 200 for 18 months, 1‘|

(11)  From skilled to HSK Gr.II @ ks, zs/- W

n {.;aéa!t! = !wi .Jk"ﬁ S }3""‘:""5:': ﬁ‘ﬁ

i Nt FEREE. (R - 726011



|
\
A

|
/\\ f" 7 o3 ‘
o - (NG)I-84/PM]_-II( NFIR) dated 28/6/84_ allowing, =s an one %time
\\ exceptlon, rzlaxation of conditinng attendsnt on rafusal of
L nromotion wlll anply mut atis-mut«nﬂls in respect of promotion
i agalnst vacancies co' veared by thesé restructuring/reclassifics
\\ tion orders. \\
\\ - 8 Reauirment of zdditionsl fun%_is on pcecount of implementa-
v tion of the zbove orders, should bz'assessed and raflected in
the Revised 3stimates for the cur rpnt vear ond Budget 3stimetes
\\ for 1886-87 and advised to ADH Budget) Roilway Board,
| '
| 9. Ministry of Rallveys desire that these orders should %e
mnlembnt'\d uxocditiously. ‘
\\ % 10 Thig iggueg with tha concaw“ence of the Finance Dte.
and has the sanction of the Prestdent,
\\ 1.  Kindly acknowlédge. "\\\
. § . ] ) !
| 12.  Hindi version will follow.,
\

\\ , (’/'\ \ \vc:z‘?’m«.\w 4"\‘“*“

oy kR
VR . -~ m 3 {“I 3 h
""‘5;‘“'*_“ A - 22601
" :4“0“4 "
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W In the Hon'ble Central administrciive Tribural,

| Lucknow lench, Lucknow.

v N |

';i D.A, 234/86 TA, No'_,~56[gL;-’(T.L.)

; \\\\ ~ ﬁ/'! " 'y

| =

E!' Y\

|

I e

{

; . G.P. Nautiyal & others,,. eeesees Petitioners
i ﬂ

| Versus, 1

| |

l Union of Incia & others...... Opposite parties,
) ‘

| Application for fixation of an

| early date for heéring.

! \

| The applicant most respectfully begs to as
| e the » t

e e

R £

i 'Q,az' v@%"/ That the above noted case was fixed ror‘
oS B g‘sﬁvﬂ

| DY ng on 10.12,93. The said case is pending since 1506,

| : | |
P > L i
2o That @n the lasttdate of hearing the
u
F hearing could not like place and the cuse has been
kept without date in as mucﬁ as no date for hearipg

has been fixed for inspite of the<%csf”that the said

AN ‘
g@}ﬁ\\ case is pending since 1986,
Af Pravyer
RN /\\’\ _;‘
Y e VA It is wherefore most respectfully prayed
~
e that the hearing of the above noted case be expedieted

by fixing an early date of hearing in the above noted

cuse. | /thqu ,j;

Dalted: 22 2 T4 " G,[, Nau ggyal
f Applicant,
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In tne Hon'ble Central Administrétlve Tri

Lucknow Bench, Lucknoy
. /
O.A, 234/86 T.A, No. 56/9% (T.L.)

il
il

PR I S )

Petitioners

[
L K N 2R S B BN

G.P. Nautiyal & others,..

Versus, :
‘!
Opposite parties.

Union of India & others.....

[
i
1

Application for fixaticn of an

i
early date for hearing,
The applicant most?%espectful]y begs to as

i

[

[

1

| ‘

r nea: .

I

under: -~
noted case was fixed fo

1. That the abovaf
ng on 10,12,93, The said #ase is pending since 1¢86

2, That @n the lgit date of hearing the
!

i
hearing could not like place and the cuse has been
for hearipg

kept without date in as much as no date
|

has been fixed for inspite of the<%nsf'that the said

case is pending since 1986

P r-a y er
jore most respectfully prayed
/

It is where
above noted case be expedietec

that the hearing of th

by fixing an early daté of hearing in the above noted
/ ~,5;)<7' j/

7
= /
i -

S
\X_.‘. AN

case, f
/ A
G .r . Naubiyal
Applicant,

Dalted: 29 2 T4 |

i
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IN THE HON' BLE CENTRAL ADMINISTRATIV¥E TRIBUNAL,

1
I

I I
(LUCKNOW BENCH) LUCKNOW

i
%I
|

i
C.M, 3application No. fyg'z;\ of 1996

]
&Y In re : rl
i i
T,A, No, 56/92 (T.L.)

Y

I
q G.P. Nautiyal & others.............Applicantsﬁ'Petltlo-
-ners,

!
J

¥
| Versus ”

.

!
3 Union of India and others...........Respondents
b

fir

! |

" APPLICATION FOR SUBSTITUTION OF LEGAL HEIRS
]

| |
. I
- WHEREFORE , on the facts and circumstances

ih
. ./
[
I

| i
¢ stated in the accompanying gaffidavit, it is most

respectfully prayed that this Hon'ble Tribunal may
I
be pleased to permit the Supstitution of the legal

a 1
heirs of Late Sri Shamsheritggngp , Petitioner No. 2

o J

!
in the above noted claim petition namely :

ag?d about §0 years, ..wife

(i) Smt. Soma Devi ,
R age@ about 22 years, .. daughter

(ii) ganmeet Kaur

|
(iii) Darshan Kaur , aged about 18 years, ..Daughter

(iv) Jaideep Kaur ’ ageF about 14 years, ,.Daughter

i

(v) Tejpal singh , aged about 5 years, ..Son,
1 |

Lucknow : L \/ PN
“ (-TUXUL DHASIIANA)

Dated t=-9,12,1996, 7

i Advocate

Counsel for the Applicants-
J Legal heirs,
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IN THE HON'BLE CENTRAL AIMINISTRA ':nggﬁNAL LUCKNOA

(LUCKNOX BENCH)

T,A, No, 56/92 (T.L.)}

e _.,,,-.‘,' -

fn-- e ',.
AFEIDAVTT
48 M
DISTT. court

4

G.P. Nautival & others..........ﬂ.Applicants/Petitioners.

Versus )

Union of India & others. ...........Respondents

AFFIDAVIT

|
(IN SUPPORT OF THE APPLICATION FCR SUBSTITUTION OF
|

LEGAIL HEIRS).

I, smt, Sana Devi , Wife of Late Sri shamsher
singh , aged about Qg/years, reéident of house No.
B - 134/1 , Manak Nagar, (R,D,S. G.) , Lucknow, the
deponent, do hereby solemnly affirm and state on oath

r
as under :-

1. That the deponent is the wife of late

sri shamsher Singh , who was Pet#tioner no., 2 in the

above noted éﬁ/ Claim Petition ﬁ and as such he =3
!

is fully conversant with the fa&ts deposed to here under

|

2, That the husband of thef deponent Sri Shamsher

I
singh (Petitioner no, 2) in the above noted claim

petition died on 09.10.1996 . A photo copy of the

Death Certificate dated 16,10,1996 is being annexed

herewith as ANNEXURE No, I .

3. That the legal heirs of the Late Sri Shamsher
singh , are : (i} Smt, Sama Devi , (deponent)

(ii) Mammeet Kaur , aged about |22 years, (iii) Darshan

v LA |
| L%{” i R |
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Kaur , aged about 18 years, (iv) Jaideep Kaur ,
|
aged about 14 years, and (v) [Tejpal Singh , aged

about 5 years,

| é, 4, That sSri Shamsher singh, who died on 9,10.,1996,

left behind his wife who is the deponent, Manmeet

Kaur , Darshan Kaur and Jaideep Kaur, daughters and

Tejpal Singh (Son) . |

5. That as Sri Shamsher Singh has died, it is

necessary in the interest of justice to permit the
y !
Substitution of the &iore menti%med legal heirs in the

!
above noted claim petition ,wh!ich is pending disposal

A | fJ

‘ la., : ] ’
} AN ‘r)ﬁ before this Hon'ble Tribunal, §|
IN. 4 6. That great irreperabl‘;e loss and legal injury
I~ P '
. 05,* would be caused in case the 1éga1 heirs are not brought
LAY on the record of the case, (
| 3 S;chIM“'
}I Lucknow 2/ 73 / o
Dated :- [2,12,1996, Deponent,
£y "
_. Y& Verification |
ous—?u;ly af e 3% s s lamy omc‘c e |
A Se R e I, the above named deponent, do hereby verif
- . W ; S I 5 p ’ Y Y

I
rE that the contents of paras 1 to 6 of this affidavit are

o |

Lo R true to my personal tnnowledge.‘ No part of it is false

r,;[g . : and nothing material has been;concealed in it , So help
me GOd. -~
J X %{// 3 Signed and verifiedi} this Ith day of December
* t; ”“{9’{‘\‘ 1996 in the Court's premises at Lucknow,
O1S e 3
| Lucknow : L’f‘ ”’(L/DCV’\
' 2713 4%
| Dated  :--&,12,1996. Deponent
! I identify the above named dep/on?ntwwh'o' o
! 4 N F‘ /Af'
has signed before me. R t;ﬂ
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